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Rules, 1965, published in
Notification No. G.S.R, 327
dated 6th March, 1965.

(ii) The Indian Civil Service Pro-
vident Fund (Amendment)
Rules, 1965, published in Noti-
fication No, G.S.R. 328 dated
the 6th March, 1965.

(ili) The Indian Civil Service
(Non-European Members)
Provident Fund (Amendment)
Rules, 1965, published in Noti-
fication No G.S.R. 329 dated
the 6th March, 1965,

(iv) The Secretary of State’s Ser-
Vvices (General Provident
Fund) Amendment Rules,
1965, published in Notification
No. G.S.R. 330 dated the 6th

March, 1965,
[Placed in Library, see No. LT-
4105/65].
UN1oN PuBLic SERVICE COMMISSION

(EXEMPTION FROM CONSULTATION)
AMENDMENT REGULATIONS

The Deputy Minister in the Ministry
of Home Affairs (Shri L. N. Mishra):
I beg to lay on the Table a copy of
the Union Public Service Commission
(Exemption from Consultation)
Amendment Regulations, 19685, pub-
lished in Notification No. G.S.R. 431
dated the 20th March, 1965, under
clause (5) of article 320 of the Consti-
tution, together with an explanatory
note.

[Placed in Library,
4106/65].

see No. LT-

12:32 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’' BILLS AND RESOLUTIONS

SIXTY-FIRST REPORT

Shri S, V. Krishnamoorthy Rao
(Shimoga): I beg to present the Sixty-
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first Report of the Committee on Pri-
vate Members’ Bills and Resolutions.

12.32% hrs.

PRESENTATION OF PETITION
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12:32} hrs.

UNION TERRITORIES (DIRECT
ELECTION TO THE HOUSE OF
THE PEOPLE) BILL*

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): On
behaf of Shri Nanda, I beg to move
for leave to introduce a Bill to provide
for direct election in certain Union
territories for filling the seats allotted
to them in the House of the Peopte
and for matters connected therewith.

Mr, Speaker: The question is:

“That leave be granted to intro-
duce a Bill provide for direct
election in certain Union territories
for filling the seats allotted to
them in the House of the People
and for matters connected there-
with.”

The motion was adopted.
Shri Hathi: T introduce the Bill.

12.33 hrs.

DEMANDS FOR GRANTSt—contd.
DEPARTMENT OF COMMUNICATIONS

Mr, Speaker: The House ‘will now
take up discussion and voting on

*Published in
dated 31-3-85,

Gazette of India Extraordinary,

Part II, section 2,

+Moved with the recommendation of the President.
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Demand Nos. 101 to 105, 148 and 149
relating to the Department of Com-
munications for which 4 hours have
been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicating
which of the cut motions they would
like to move.

DeManpd No, 101—DEPARTMENT OF
COMMUNICATIONS

Mr. Speaker: The House will now

“That a sum not exceeding
Rs. 9,88,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Department of Com-
munications’.”

DeManD No. 102—OvVeErRseas COMMU-
NICATIONS SERVICE

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,4446,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Overseas Communica-
tions Service’.”

Demanp No. 103—PosTs AND TELE-
GRAPHS (WORKING)

Mr. Speaker: Motion moved:

"That a sum not exceeding
Rs. 1,16,95,23,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Posts .and Telegraphs
(Working Expenses)’.”

Demanp No. 104—Posrs AND TELE-
GRAPAS DIvIDEND TO GENERAL REvE-
NUES AND APPROPRIATIONS TO REk-
SERVE FUNDS

Mr. Speaker: Motion moved:
“That a sum not exceeding
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Rs. 8,62,96,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Posts and Telegraphs
Dividend to General Revenues and
Appropriations to Reserve Funds’.”

DEMAND No. 105—OTHER REVENUE Ex-

PENDITURE OF THE DEPARTMENT OF
COMMUNICATIONS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 22,65000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Other Revenue Expen-
diture of the Department of Com-
munications’.”

DEMAND No. 148—CaAprITAL OUTLAY ON

PosTs AND TELEGRAPHS (NOT MET
FROM REVENUE)

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 45,09,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Capital Outlay on
Posts and Telegraphs (Not met
from Revenue’.”

DEMAND No. 149—OTHER CAPITAL OUT-

LAY OF THE DEPARTMENT OF CoOM-
MUNICATIONS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 29,33,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1866, in
respect of ‘Other Capital Outlay
of the Department of Communi-
cations'.”

The Demandg are now before the

House.
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Shri Daji (Indore): The Report
says that the activities of the Depart-~
ment have been growing. With the
completion of the Third Plan and the
beginning of the Fourth Plan, the
work of the department is bound to
increase many times. But, though the
department has increased its activi-
ties, one is aware of the various
complaints against the department,
s0 that the position today is that
neither the consumers, nor those who
work in the department, are fully
satisfied.

The most important reason  for
this state of affiairs is that the P &
T Board, which heads the Depart-
ment, is a truncated board, and no-
thing can be expected of the P & T.
gervices unless we start reorganising
the Board and making it a real
Board. Some one has caustically re-
marked that the P, & T. Board is a
board only in the sense of a black
board on which the names of the
Directors are written. It is hardly a
Board. It is only a forwarding agency
to forward things to the Home Min-
istry and the Finance Ministry.

I may recall that one of the dyna-
mic acts of the Prime Minister, who
was then Minister of Communica-
tions, was to suggest the formation
of an gutonomous P. & T. Board. It
was on the initiative of Shri Lal
Bahadur Shastri that this Board was
formed subsequently in 1958. Shri
Shastri said in Parliament on 28-3-
1958:

“The Department cannot work
if it is hedged in by such rules
and stringent financial controls
that it is not able to move for-
ward or take initiative.”

This was the basis on which ithe
Board was formed, and yet we find
that the Board has not been vested
with the powers of the Railway
Board. It is a hybrid. Really speak-
ing, one does not know what the
P & T. Board is. In the old days of
Negro slave ownership in USA, there
were many categories of Negros. One
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born of a White father and a blaex
mother was g mulatto. One born of
a White father and a mixed mother
was a Giraffe. And then there was
the pure Negro. Similarly, this is
neither a department of the Govern-

ment, nor agn autonomous Board.
This is something in = between, a
hybird. One does not know what

actually it is, who the parents of
this Board are.

The most important point is that
this Board has no financial and ad-

ministrative powers. L will give
some examples. In such a small
matter as condoning the break 1n

service of an  employee, it has to
refer the matter to the Finance Min-
istry. In such a small matter as
the reconstitution of a few cadres,
or even on a technical question like
manning the phonograph services or
the standards for telephone switch
board operators, the matter has to
go to the Home Ministry, which is
hardly qualified to decide on these
technical matters, and yet we call it
a Board. If the Board is going to be
so cramped, we cannot show efficiency
or tempo of activity. The initiative
becomes cramped. The Finance
Member of the Board does not take
decisions in the Board. The decisions
are tentative, and he takes ‘them
back to the Finance Ministry. If
everything has to be referred to the
Finance and Home Ministries, why
have the luxury of having a Board
at all? Therefore, if we want to
serve the ever-growing population
and serve our growing economy and
make the P. & T. a real service to
the people, it should be reorganised
immediately. Full autonomy to the
P. & T. Board on the lines of the
Railway Board is called for, and no-
thing short of that will satisfy us.

May I point out another gnomaly?
This Board was constituteq in 1959.
At ‘that time the Finance Ministry
had all powers over the other Minis-
tries, but in 1862 the Ministry of
Finance decentralised jthe functions
and gave more autonomy to the Min-
istries regarding adjustment of ex-
penditure within the allotted funds,
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but even this autonomy was denied
to the P. & T. Board. It wag argu-
ed in 1962 that since the P. & T.
Board was not a Ministry, this auto-
nomy could not be given to it. And
today the matter stands like this,
that if the P. & T. had not had a
Board, it would have had more au-
tonomy than it is having presently
‘with a Board.

It seems the Finance Ministry is
like an old, jealous mother-in-law,
very jealous of her powers, Wwho
would pot part with the keys of the
kitchen even when many daughters-
in-law have come, even wHen she
herself cannot prepare food in time.
This jealous mother-in-law has to
‘pe told once and for all and ~ very
clearly that this sort of treatment
of the P. & T. will not serve the
interests of the country and that the
P. & T. cannot Punction efficiently
ang deliver the goods.

Shrimati Yashoda Reddy
nool): Father-in-law,

Mr, Speaker: If a gentleman speaks,
he will speak of mother-in-law.

If a lady speaks, she will speak of
father-in-law!

Shri Daji: A mother-in-law ill-
treats the ladies more than the gen-
telemen.

Another disturbing feature of the
Report this year is that the Telecom
services, which have every year
showed a surplus—I will not use the
word profit—have this year showed
a deficit of Rs. 2 crores, whereas the
postal service, with all its economy
envelopes, inlands and far-off village
post offices which are hardly econo-
mic, has shown a nice surplus. This
is a state of affairs which  should
worry us. However, T may point out
first of all that the deficit is not a
real deficit. It is a trick of accoun-
tancy. T do not have the time to go
into it; otherwise, I can prove con-
clusively that it is trick of accoun-

(Kur-

tancy, an adjustment between
revenue and capital for
various  reasons. I am not

satisfied with saying that this is not
a real deflcit. It is necessary that we
should probe into the problem dee-
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per as to why the Telecom services,
which are really the paying wing of
P. & T. have not shown not only a
surplus, but enough surplus. e
first and foremost reason is that the
entire administrative set up is im-
proper, out-dated and inefficient. You
have to have a new set up. Take the
entire telcom services. Let me in-
form the House that while there is
a deficit of Rs. 2 crores the outstand-
ings are Rs. 3 crores, a new high re-
cord. That used to be Rs. 40 or 50
lakhs in the past years; they rose to
one crore last year and this year the
outstandings are three crores. Why?

‘Because a new system of making bills

was introduceqd against the advice
given by the employees and the uni-
ons; they said that this system would
cause bottlenecks but they were
overruled and the new type was
introduced. The result is that the
outstandings are Rs. 3 crores. Bills
are still to be sent out for Rs. 8
crores. Now, what do the bureau-
crats say? They say that some more
officers should be appointed and posts
created and some incentives should
be given. This is a cleay example
of bureaucratic wooden headedness.
For dealing with T.A. Bills of Rs. 5,000
outstanding, they spent Rs. 2,000 in
creating additional posts in  Delhi
itself. This is the way they want to
tackle the problem and that is why
surpluses cannot be shown in this
concern or in any other concern, for
that matter. Unfortunately, as in
every other Ministry, for this Minlis-
try the time is very short. What has
been the increase in the official hi-
crerchy compared to the increase 1n
telephone services? The official
staff had been bloated out of all
proportion to the whole administra-
tive set up; it is becoming bigger
compared to the actual technical staff,
the working staff which shoulq be
catered ifor. But in this category
almost all places are short by 15-20
per cent. We are pained very much
because of the dual capacity in which
I am placed. On the one hang as a
Member of Parliament we have to
ventilate the grievances of the peo-
ple and voice the complaints of the
citizens that the services are not
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effective ang efficient. On the other
hand, I have also to point out the
difficulties that the actual workers
are facing in the discharge of their
duties efficiently and properly. They
are short of staff and material.

There is another example to show
how wrong methods had been intro-
duced. Sometime back the authori-
ties decided that telephone  meters
would be read once in three months.
Again the employees, doing their
patriotic duty pointed out
that this was a bad system.
But they were not listened
to. The result is this. In many tele-
phone connections, the meters turn-
ed one full circle within three months
and when reading was taken after
three months, the needle pointed out
only to a small fraction of the second
or third new circle. ‘When the
employees point out such mistakes,
some officers say to them: this is
not the function of the employees to
advise how to run the department;
they should consider their own de-
mands and settle their own demands.
If the employees want to take a more
constructive and dynamic attitude,
they are not attended to or listened
to. In this process, the department
had been put to a loss of thousands
or lakhs of rupees, because it cannot
be seen whether the circle had been
completed or a new circle had begun
or not.

There is another example of the
rejected stores. Recently, & particu-
lar item was purchased from one Mr.
Amin Chand of Punjab. It was
rejected by the Delhi office, as being
not according to specifications. But
it would be a great surprise to you
that the same stock had been accep-
ted by the Bombay office as being
according to specifications. How this
could be done is a matter which should

be enquired into properly. The
material supplied is certainly not
according to specifications. But again
pressure was put on the Delhi, not

on the Bombay office to reject it as
il is mnot according to specifications,
but on the Delhi office to accept it.
The Delhi office had again reiected
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it yet the Bombay office had accepted
it. About Rs. 40-50 lakhs of reject-
ed stores are lying. I say this to show
how curious the system is. First of
al] payment is to be made not by the
department here, but by some other
office. When the stores are rejected,
they are auctioned at 40 per cent or
50 per cent. The same contractors
purchase that stuff and pass it on
again as fresh. These things go on.
How can the telecom services become
adequate if al] the powers are not
given to the PT Board? One office
accepts what the other office rejects.

I am refering to the case of the
sockets.
Since we are talking about the

telecom services and the deficit shown
this year, it is pertinent to put a
question to the department. What has
happened to the telecom service con-
tract with the Bell Company for mul-
tiple frequency system? Last time
we had occasion to point out that
the tender was wrongly accepted.
The hon. Minister, Mr. Asoke. Sen
then said that the technical commit-
tee unanimously recommended that
the tender of the Bell Company be
accepted. I have in my possession a
copy of the minutes. At that time
too I had wanted to raise it. The
information given to the  Minister
was not correct. The minutes show
very clearly that the technical com-
mittee did not accept the Bell com-
pany’s system unanimously. In fact
that tender was rejected as a majo-
rity was against it. Yet one gentle-
men who was very keen to get it
accepted tried through various chan-
nels. I have got the minutes which I
can pass on to the hon. Minister ag I
have no time to read that. This
House should give a second look to
this affair. It is also very surprising
that the PT Board was not consulted
before this was accepted. It is this
Board which runs this system, which
uses this system; even then it is not
consulted before tenders for such an
important new system are accepted.
The Board was not consulted because
the gentleman was fully aware that
it would not accept it and it was
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opposed to it. By bylanes and other
lanes this Bell Company’s tender was
accepted though it was costlier than
the others. It was also pointed out by
one member of the committee that
the Bell Company was not expe-
rienced enough but he was overruled.
. Now, after one and half years, the
Bell Company is yet unable to in-
form our postal authorities how the
inter-communication between the old
system and new system can take
place.

Sir, T will take a little more time.
When this system is introduced it
will cost Rs. 40 more per telephone.
I would like to know how the depart-
ment is going to meet it. Will it be
passed on to the consumer or will
the department foot the bill of
Rs. 1:20 crores? If that is so the
telcom service cannot be improved.

Before I conclude there are one or
two things about the position of the
employees. Let me at the outset say
that we are thankful to the helpful
and constructive attitude adopteq by
the Minister and the Chairman of the
PT Board regarding the demands of
the staff. Still, there are certain
glaring things. Do you know that
the workers have been given quarters
which cover only four per cent of
the employees: this percentage is
the Jowest in the entire government
machinery; even the audit employees
get more number of quarters. Do
you also know that in the Fourth
Plan the department wanteq Rs. 120
crores for quarters but only Rs. 15
crores had been given for the Fourth
Plan and therefore at the end of that
Plan the percentage will be lower
than even now because only 15.000
more quarters will be constructed
while the employees will increase by
25,000, There is then the perennial
question of shortage of staff. You
cannot work the department effici-
ently without adequate technical
staff. Then, sometimes the officers
get idea of new methods of work.
The introduction of jeep for line
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repairs was one such idea. Jeeps were
introduced for linemen; but they were
not used for the lineman’s work but
for taking the children of officers to
school. Of course the linemen no
longer have to take the officers child-
ren to schoo] on bicycle but the jeep
was not used for the specified pura
pose. The employees pointed out
that jeeps could not be used in e
country like India. It had been put
forward in a meeting of the joint
negotiating committee and the need
for a change had been accepted but
the implementation was helg up for
more than four months and we want
to know what action is going to be
taken. There is then the question of
25 thousand of casual workers. We
do not want anything radical; all we
want is that, as in the railways there
is a rule, there must be a rule here
also that after six months of service,
they should be 'made permanent; that
rule should be enforced. There is
the question of the extradepart-

.mental staff running into lakhs, What

is their pay—Rs. 18, 20 or 30. How
can you expect any work from them
with such a small pay scale? This
should be looked into.

Then there is the question of the
Telegraph Enquiry Committee Report
which wag submitted in 1958, From:
1958 to 1965, this report lies buried
in the archives of the Department.
Let us once and for all either accept
it or amend it or have another com-
mittee. The question is pending, and
the telegraph employees are very
agitated about it. It is time that the
Department works expeditiously in
the matter before the discontent of
the employeeg bursts out in a diffe-
rent way.

Similarly, there is the question of
settling the day-to-day problems.
Why should there be difficulty in this
nratter? I say that an administration
that is not capable of settling the
day-to-day problems of the staff is
incapable of ensuring an efficient and
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economic service to the nation. What
1 say is this. I give this praise to
the hon. Minister because, in the
-course of negotiations at one of the
conferences, he said he has faith in
the capacity and patriotic spirit of
‘the workers. We say yes, and we
will live up to that faith, but then,
give ug certain wherewithals to work
;and provide us at least with the
minimum facilities.

For instance, in a city like Delhi,
if you can stand at the urinal pro-
vided in the Eastern Court Post
*Office and not jump away within
two seconds, I will call you a brave
'‘man; Even proper urinals cannot be
provided; dormitories cannot be pro-
vided. 1 request the authorities to
4¢ake at least a human attitude to the
problems facing the employees.
(Interruption).

Shri Parashar (Shivpuri): It is not
here alone; it is a condition all over
the world.

Shri Daji: I have not trotted all
over the world as that bon. Member
has. What is very important is this:
a parliamentary committee  must
immediately be appointed to go into
this question, It has been done in
other countries. It is calleq for in
this country; it should examine the
functions, the organisation and the
requirements of the department,
correlating them with the advance
techniques and possibilities and needs
of the country. Such a parliamentary
committee should go into all these
.questions anq come to a decision. As
has been said by our late Prime
Minister, Shri Jawaharlal Nehru, it
is not enough if we keep pace by
copying others—as is happening in
most of the Government departments
‘here—and what is required is, we
should make advance, baseq on our
own gelf. And for this reason, a
parliamentary committee should be
appointed to examine all these ques-
tions; that is immediately necessary,
as we have not had a thorough exa-
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mination of the working of the Posts
and Telegraphs Department for a
very long time,

Shri Solanki (Kaira): Mr. Speaker,
Sir, before I proceed to make my
remarks, I would first like to make a’
submission that the posts and tele-
graphs department, ufter being sepa-
rated from the Transport Ministry,
has again been linked up with the
Department of Parliamentary Affairs.
I would wish that a separate Minis-
try should be established for posts
and telegraphs, and the Department
of Parliamentary Affairs shoulq also
form a separate Ministry. One Minis-
try doing the job for two different
departments would lead to complica-
tions, and there are more and more
problems arising out of the combina-
tion of Ministries, (Interruption).

Mr. Speaker: Order, order.

Shri Solanki: Already, my hon.
friend Shri Daji pointed out that the
Posts and Telegraphs Board was
established after the statement made
by the then Minister of Communica-
tions, Shri Lal Bahadur Shastri, in
1958, he said that unless the Board
was set up just as the Railway
Board, the posts and telegraphs
department will not make any prog-
ress. After he said that, after two
years, the Posts and  Telegraphs
Board was set up. But in fact, dur-
ing al] these years, nearly flve to six
years since the Board was set up, its
functions have always been governed
by the Ministry of Finance and the
Home Ministry, as Shri Daji pointed
out, sp much go that while the posts
and telegraphs department is capable
of giving good revenue to the coun-
try, just as the railways are doing,
it is handicapped by the controls
put on the Board by the Finance and
the Home Ministries, Therefore, the
entire independence of this Board
has been taken away. This year, we
find from the Annual Report and the
budget that the department is mak-
ing just enough to meet its demands.
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The revenue this year was Rs. 141
crores, but againy if we look into the
accounts, there were many arrears
in the Telephone department which
could not be collected from the sub-
scribers. Several demand notices
were ‘issued, but gtill, in thousands
of cases these arrear notices are
pending and no collections have been
made. I find that thig mistake was
made by the Finance Ministry, and
the posts and telegraphg department
has to suffer consequently. This is
one of the glaring examples where,
though the posts and telegraphs
department could have made good
the lapses and set right its problems
and collected the revenue, because
there was another Ministry interfer-
ing in this department, these wrrears
were not being collected. We find
thus that the income and expenditure
are on the same level. This could
have been avoided easily by handling
independently the problems of the
posts and telegraphs department,

Secondly, I want {o point out that
in the department of motor mail
service, there are varioug complaints
which I have received. I would like
the hon. Minister to look into these
complaints. 'The first point is, in the
month of May, 1963, the superinten-
dent of sorting and airmail division,
Shri Kailash Prakash, put up a
scheme before the posts and tele-
graphs department. This scheme was
aimed at saving a sum of Rs. 1,61,000
for the department. Several routes
are carved out in Delhi along which
the ‘mail vans are running. ‘The
superintendent of the sorting division
put up the scheme by which certain
routes could have been easily cut
down. If those routes, which were
not very important, could be cut
down, there would have been a sav-
ing of a distance of 700 miles per
day, and by saving a distance of 700
miles per day, there would also be a
saving of 10 vans which were being
used. Thus, by a saving of these 10
vans and a distance of 700 miles per
day, a saving of Rs. 1,61,032 could
have been effected every year. This
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was a very useful scheme which
could have saved so much of money
and material for the department. I
do not know what happened to that
scheme. The gentleman who put up
this scheme is now no longer serving
in this department and the scheme
was never pursued afterwards. I
would still suggest that if such eco-
nomies can be made, we should make
an endeavour to make such economies
and thus save a lot of money in the
department.

There are certain routes on the
'motor mail service where big cars
are used which are not of any use on
certain narrow streets on certain
routes. Smaller cars could be used
wherever possible, and if they are
used, we could save petrol and mob-
ile oil and also save monthly to the
tune of Rs. 21,66,468 annually. If we
could use these smaller cars on routes
which are very narrow and where
the streets are congested, we could
save money on petrol and oil. But
then there is some trouble, namely,
in this technical department of motor
mail service, the officials are not tech-
nical-minded, or, they do not seek
the advice on technical grounds. If
they seek advice, or, if they meet to-
gether and discuss these points, this
economy could be achieved. Unfor-
tunately, bureaucracy prevails in this
department. They think that it is
too low toask certain officials or the
people who are working on the vans,
and go advice is not sought, and
therefore these expenses are incurred.

Thirdly, I come to a very impor-
tant point to which I want immediate
attention of the Ministry to be devoted.
This is a case where a serious acci-
dent could have occurred near the
technical institute near the Kashmiri
Gate General Post Office. A petrol
pump is constructed on the middle
of the road. Normally, we see petrol
pumps on the side of the road, at
least about 10 yards away from the
road, but here is an example where
it is constructed right in the middle
of the road. I do not know what to
call this. What is more, the petrol
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tank also is on the road. When the
vans are passing—the vans are full
of dak and other valuable materials—
and when pressure is created, day by
day, gradually, some gas may be
produced and accumulated, and final-
ly an explosion could take place
there, causing serious damage to life

and property. Nobody has looked
imto this matter. Several times the
departmental staff drew the atten-

tion of the senior officers to this, but
the negligence continues, resulting
in an accident on 24th of this month,
when a sweeper by the name of
Ramchandra was hurt and he is in
the Irwin Hospital. This was a
minor accident, but many major acci-
dents can take place by this stupi-
dity. So, this petrol pump which is
constructed in the middle of the road
should be removed.

13 hrs.

Many tyres of mail vans get worn
out and new tyres are asked for.
These new tyres are given to the
department, but unfortunately they
are not used there. Again second-
hand tyres are used. I do not know
where the new tyres go. Again after
a few months a demand is made and
new tyres are given. Some sort of
mischief is being played there which
should be looked into.

There was another point to which I
want to draw attention, There was
a P & T. van DLD 2510. Certain
spare parts out of this car were rep-
laced into one car NDL 1084, which
belongs to a person working in the
P. & T. Department. I do not know
the name of the person, but I know
the number of the car. Spare parts
were replaced into his personal car,
thereby making the government van

useless. Now it is lying in the
garage. This particular incident has
cost the P. & T. Rs. 10,000. There

are many other incidents where there
is change of spare parts. They are
replaced in such a way that they do
not last long; after 3 to 4 months,
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they become useless and this is
causing a huge expenditure to .the

government.

When the postal vans are bought,
they have very expensive mirrors
used to sight vehicles coming at the
back. They are replaced by cheaper
mirrors, which do not give a long
service, Due to this, nearly 44 acci-
dents have taken place in the city
of Delhi so far. I hope the Minister
will look into this also. These acci-
dents have cost the P. &T. department
nearly Rs. 50,000.

When such accidents take place,
the staff of the P. & T. department or
the drivers of those vans are held
responsible. When they have to
appear before the courts, the minis-
try does not give them permission.
The accident takes place because of
the fault of the department. If he
is not granted leave to appear before
the court, he has to do it at his own
risk. I know one incident where,
the driver saved nearly Rs. 1 lakh to
the Government by appearing and
taking the blame on himself. When
he returned to the department he

was suspended, instead of being
congratulated. Later on, he was
given a temporary job, but he has

not recelved the allowances for the
period of his suspension. I have got
the papers of this case which I shall
pass on to the minister, so that he
can look into them,

Mr. Speaker: The minister cannot
be expected to be ready with each and
every individual case that might
have happened in such a big depart-
ment. Advance notice has to be
given in such cases, so that the
minister also might be ready and I
might also know. Otherwise, there
would be no answer to these things.
He is going into such details about
which I cannot expect the minister to
give a suitable reply and the hon.
member will complain that the reply
has not been given.
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Mr. Speaker: The debate remains
unreplied then. Our rules do pro-
vide that if an individual case is to
be mentioned, advance notice shall
be given, so that the minister might
be ready with the reply.

Shri Solanki: The reason for my
giving the details is not to get a
reply about individual cases, but to
point out the general dissatisfaction
prevalent in the department, which
should be removed.

Mr. Speaker: That would be rather
putting in a representation on behalf
of one man who has been unjustly
treated,

Shri Solanki: Not one man; there
are other instances which I have
given.

Mr. Speaker: They are different.

Shri Solanki: More efficiency is
required in the telegraph services.
Telephone service is a commercial
service and in many countries like
Japan, commercialisation has brought
in a lot of revenue for the depart-
ment. If we follow the same thing,
we would also benefit. There is a
huge demand for telephones in many
industrial areas and even after
repeated applications, that facility is
not granted. Even minor extensions
are not given in many cases. If they
are granted and the telephone ser-
vices are extended, I am sure the
P&T department will benefit enor-
mously and be able to make good the
loss it may be suffering.

In my own constituency, in many
small towns, exchanges are not work-
ing efficiently. In Kaira, which is
the headquarters of the district, the
telephone exchange takes 30 to 40
minutes to contact a very near town
at a distance of 20 miles, whereas by
road transport the town can be
reached in 15 minutes. Several com-
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plaints have been received in regard
to this. I would request the minis-
try to look into it

There is another instance. In a
place called Mandal telephone ex-
changes were asked for and a cer-
tain amount of money was demanded
from the local merchants. They sent
a deputation to the local authorities
in Ahmedabad. A certaln compro-
mise was arrived at. The telephone
exchange has ‘been granted, but
while making long distance calls,
there is trouble caused by the local
telephone authorities, because a cer-
tain amount of money demanded by
the local authorities was not given to
them by the merchants. So, the mer-
chants are not able to carry on their
business through the telephone  ex-
change peacefully, We put up this
before the local authorities, but
nothing has been done.

The zonal reorganisation scheme of
the RMS was taken up with effect
from 15-4-61. It seems the scheme
has failed. Instead of getting more
eficiency out of this scheme, there is
more overlapping of departments and
this is causing more problems for the
RMS. I would request the ministry
to look into this. If this scheme is
not useful, they should scrap it
altogether and make the department
function as it was before.

Coming to the general conditions
of third and fourth grade postal
workers, they are given certain uni-
forms which are not durable and
shabby, Sometimes they are not of
the proper size and sometimes they
are in technicolour. When they put
on these uniforms, they do not look
like postmen, but like cartoons. I
pointed this out last year also. I do
not understand why they are not
given ordinary mill-made cloth given
to the ministers’ servants and to
other people of the same grade else-
where. Even the Railways give
uniforms made of mill cloth to their
Class III and Class IV servants. 1
wish the same kind of uniforms are
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given to postal workers also. In
that case the cloth would be durable,
the uniforms would look decent and
at least they can wear them with
some pride. At present uniforms
made of khadi cloth are given. The
khadi cloth used is of a very cheap
quality. I have nothing against
khadi. If that khadi is of a better
quality it would at least last longer
and at least they would look decent.
At present the departmental staff
wearing these khadi uniforms look
really shabby. The cloth is also not
durable. Therefore, there is dissatis-
faction among the staff. 1 wish that
this is looked into.

The G.P.O. Delhi is in a very sorry
state of affairs. Day bhefore yester-
day, looking into the papers, 1 read

that the hon. Minister’s furniture
costs nearly Rs. 38,600. I doubt whe-
ther furniture for the same amount

is there in the G.P.O. Delhi, If it is
not there I have no grievance, but
whatever furniture is there should
be at least properly repaired. Even
the chairs and tables in the G.P.O.
are in a very bad state of repair.
They should be replaced. After all, it
is the G.P.O. of Delhii It should
have better furniture, better facili-
ties and there should be a sense of
satisfaction among the staff that they
are working in a better place with
better facilities. Sir, this should be
done.

Another thing I would like to sug-
gest is, when the strikes of 1956—
1960 took place, there was a talk of
forming a Whitley Council in our
country on the same level as in Bri-
tain. For some reason or the other
this has been postponed and it has
never been formed. If this Council
had been in existence during those
years, I am sure the strikes would
never have occurred. Even now, after
this Council comes to be established,
there would be mutual co-ordination
between the employees and Govern-
ment and there would be no prob-
lems which cannot be solved by

MARCH 31, 1865

6964

Commaunications

mutual understanding. Therefore, this
question of the Whitley Council is
very important for the benefit of the
Department and for the Government
as a whole.

There is the question of overtime
allowance. On many public holidays
the postal staff have to work. When
they work on these holidays they are
not given any extra allowance, They
should be given some extra allow-
ance for the holidays on which they
come to work or, if the allowance
cannot be given, they should be
allowed to observe these public holi-
days because they generally put in
more work than the staff in other
departments. They put in a work of
nearly 8 hours 40 minutes. Even dur-
ing nights they put in the same
amount of work for which they do
not get any extra payment or allow-
ance. I want the Ministry to consi-
der this. Either they should be given
extra allowance or they should be
allowed to observe the holidays that
others observe.

My hon. friend, Shri Daji spake
about living quarters. Living quar-
ters are very very few in number
compared to the Railways. There
they have nearly 35 per cent. living
quarters whereas the Posts and Tele-
graphs Department does not even
have 4 per cent. With the existing
staff of 2.5 lakhs plus the casual
workers numbering about 1.5 lakhs,
we have only about 18000 quarters
which is a very small number, A
figure of Rs. 120 crores was included
in the Fourth Plan for new quarters,
but that has been revised to Rs. 15
crores. The Minister should make
full attempts to get more money
granted and more quarters should be
built for the staff.

On the whole, Sir, the Posts and
Telegraphs Department can do the
same job as the Railways are doing
for the country. The Railways are
earning very valuable revenue {for
the country and contributing a large
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share of it. The Posts and Telegraphs
Department also is a commercial
unit. It is a public utility as well as
a commercial unit. If that is fully
utilised, if that is fully exploited, I
have no doubt that this department
will work in the same way as the
Railways are doing today. The only
difference is that while in the rail-
ways the workers are fully looked
after and their grievances are heard
that is not the case here. When the
Railway Board officials go to the
Finance Ministry they put their prob-
lems in such a way that they are
accepted. On the other hand, the
problems of the Posts and Telegraphs
are never heard. Their problems
are always pending. The Posts and

Telegraphs Department is totally
paralysed between the two  Minis-
tries—Home and Finance. That is

why there is more and more dissatis-
faction among the workers and staff.
Unless that dissatisfaction is removed
there will be no efficiency in the
department. Here is an opportunity
for us. Utilise this to the maximum
extent and thereby serve the nation.
1 wish that all efforts are made in
this respect.

st AW wgE@ qeIg (AT ¢
qoTey WAIIT, TFIH TT IF YIRH
frmEqe & qifas sfagzas | 785%
FAIFE FT JT Iew@ fwar vz,

a

q  THE AW A TIAT
=it gfer & @iz IWoF

o4 WarqT §1 WA §W@ O A%
faeft favi 7 9T ag= ®1yamw fsar o,
a1 ¥ tavarw & ave w7 a1 o
wga s A, @ fm & oy Wk
w1 3¢ §—zafag fr Ty gaade
AT & I IR & F7 A AT qAH
#F ¥ A FEAR AT 97
T FT JE FANT FT a9 § (5 g o
AEeH AN FTLaFE, g0 9
T ® A TF qiy g F QO
®T TRA |
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ot g wr wgEw  (3T9) ¢
qEqN WEITT, AT SWATGT §T TAE |
FAA R A

T Wo |ATo FINAR ("@W) T HIT
g ofgs & §

=t gfe faeor sma (Fwmanz)

firm afg

wWY WERY . T d<g 99 &
AR A¥T FT [Ha AT § |

it qmare fag(fTmT) - AT aEw
frrgsreaw g |

woaw wgwEw ;- afwat o g §
AAAY TEET wE & far o A
|1 AET AT I @Y Fr |

o2 FATE AT E E—wq F17H
g omar g

=t T |AETT TORT : 7g Afassra
gfaur w1 gL & wreEw ¥ AT
ARR-AedT X AW & wieawm
wfed % qa7 WA FEH KT ARAT
WA & g | WA wfawsm & qw
77 0% qur wfgesw w &, o
HITE-HITET A% HIN-ATEE FT FH
F@T 2|

7| 7 97+ {5 & @ fawwr & qraey
¥ oo faure s¥ve &%, ¥ off @
arcaw fag & sfa Fawar #1 W ywz
FW@IE | T FANAT FT WEAT & 9%
TF [ WY IIET ] | FEA W
qYo Qo Yo FHT AL 4T | G FTAH
€ I I AW IITAT AT AT /AR (7
wet & gqaifusrr fafazes & smamms
w1 fe¥, afea & faow &0 & » e
arraw faw & sfa Faw S F3a1 §
f& gl 3 g ¥ WO 9 w7 F@i
9T qlo THo HYo AHFA A FT HTFATA
fear | & fragw w€m fF a8 o 397
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[ T agrm amia)
¥ ggT % 1@ ¥y ¥, wew w2w ¥ wiw
I W wmger  favia feam
I T SIWOT FL |

q1F AR AT FHAICET FT qEaT
F g9 AT 205 FAT &Y F Hfaed
AN & AU F Aa Ty U
Edfraraa fwmr “orgfaw daTAR” Tl
“gu fem-ug dET F@ ¥ Ffaa
# a9} fafgai & seE gTm
gfFm § ok 2w gaTe sqaear
FLH QU F@T &1 41,000 GRS
T I FAOT @l & gAY a7,
TH-3H, QARG AT 939 99 ¥,
W F wig-TE F I q@r #F faawr
FQ E 1 T IFAT T AT AR qg
X @ & W@y T aFr g&l 7
wdter & § o) @ ¥ @ swfaw
HAT AT T wAren w3 &) faw
#AY 7EX qwg ¥ e § a8 T
fs foam gu 9@ 1 s v &
< g¥ giagr w1 7qW FA A9 @
dro %o o A& £} & swwraT FATE |

W WA AT AT 7AT WET
WA §, 99 ®1 AT AY aEArH gy
gnir ?

Y TR gE1T Q¥ : §F FT ¥4-
zgaeqr 9T foz sony g & fadza s
agar g f5 99 gF D wie W A
qREW AT A IF & A qF AR
FR A FAT QY & 1T qid! T 97
afeT 3o arQ JaT § AN wfwew Ao
AT AT § a7 205 FAT TWH §, WK
7 T TIET 110 FAT T § |
gg g #1 wqw FE A W 98
Uz WA AT FA 4 | T 240
4y wfy av sfy safem aga +@ 2
T 220 &7 wf7 av wfy saf@ 57 ®
afaad saw T F w FQ@ G
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¥ wuwar g 15 €@ wrawe w1 Sy
q9aqi qoAT ¥ s gemTay fag
St W & e sEgwea F fag
sfag & #fas ¥ afas sgam FTyaW
FG AR SR A O A wTREEA
ST # el & 97 F1 3 O F FqEA

T e g, ;e & A9
qOF T IIfeaT FaT § ) €A
¥ 2T T STTTIT T FL AT I
N Y AW SR R g agt W
AR aga &1 F9 § WREAT F qHES
Frmaaignaga o g1 273w g
g 9K T W@ ¥ wfww FAwW
& ol g 27 & ATE O @ar
AT FAST FELASAIBAE 1 To Fo
F = ATE &, ST & co TG E, HKR
Jo THo Wo H HTE TIT o 1@ 3 |
e g # &Y 1o arg TARH § |
ZHIR W | IAA AT AT SATRIT & |
faeeft % 3¢ TR &, W A R0 FALE,
TFas § o TATT § I FAFAT 7 o
EATTE | T AT SHAERAT F ATE AT,
uoTaES gfew foee # & 1 7 wraea 9
T ¥ fafirwr o1 B2 o a8 a8 Mg
¥ oy &1 39 feafq &1 g
Tifgd | W R 0F WA T
F ¥ fF SmamA 7 qE F A1 CF FE©I
FIRERAT JATAT A IT FIGRAA
& T 3w f, Ffves e foar A1
Fgi 9% Sl A agT I IAW T
FTF AR &1 WEAEFAAT H
qfT &Y | TF qTT gATR ST TH qEwe
frzas @rzg J woqar F1 47 AL IF
FEOAT ¥ WEATT IEIA 25000 ‘R
| AT EARE FT FH FT F1G1-
fram feaT 4T | I T I FEAAT FI
HTq FATE S SATRIT FT HTTEEHATHL
1 qu w2 | 7@ F1 FrO07 4 ¢ e
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W 2w &1 "rfas feafa, 3 &1 fave
& arq ax fadfT Far § 5 awt ara
F1 frdt za aw og=m & g 3q 1
foadtr gx Ay &, fpa afy & dfafas
¥, fog wfg & G300 &7 AT g
A

1323 hrs.

{MR. DEPUTY-SPEAKER in the Chair]

™Y g q @ fewda Fod &
Fryg § WY WY F FS FIAT A0fRA
qadar § 97 far § 5 oo qad §
& FT A9 wifgaFHy TU A UHeR
1 ¥ A EAdT T awy & wm fewda
A FT Y §, IT W AW qgr o
JET A0 FAA | W { A ATRNIT
faczn w® firar ¢, = ¥ g5veqw fear
& 3§ # am AR fagw 3 afk
omy foar war a7 & awwar § f5 ag@
Wgar® a9 @ feedt Tt aad
FAFAT, FAGAT AT M qI9  qriE
¥ wee Trafaw fawew &1 any agi
AN Y 3 AHY § | GET AR F AT
HqaFiAA § AN TR agi & fufafza
TATRIA faeed F1 3G FCET X E |
FEA F AT AT Y § AGT ITAWE -
oo fezm T A4Y & | o7 & oo fag
St Y ey IS Wi T ¥ R i
17 A T T 9T I IrAEE rAfer
fAezr T XA T I AAE 1
F faa & 9% aurd ¥ Sgan £

FRE oF SHC A7 aferw gfe-
it gfaw 31 99 ¥ gH AW
@ 2 & faeEr o)k gl
= A1 gfeeat ¥ g% ¥ femide w
fae T Y | Gorowmsad & qra N
farszTTC ¥ AT W AT §, WIT WA
ga w1 #¢ frwma g, s fafe Y

21 (Ai) LSD—S5,
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™R @ g 99 1 fAawer A
arfed T O 91T 39 ¥ g A1fgd |
T W I & daT A gfee &, ofeds
gfefrdt saq A 3fe ¥ frafg &G
a1 g8 Star w1 st & Afys w1 g=er
¥ w=S AT WA F GHA |

T W7 93W FT TATRI F1 feufq
Tgd & wradAT &1 agr FaT 21,000
THRT FAF0T § | FOAT Ag Tre0g
g v o dfeew 9F go & ) A
# fodt o W7 4 TAX HF TART A
gt fa w7 agr &) stat o 7 a3 fadg
faar & f& dYo wwo Mo gfFa ma
TR 1 fAA 7@ W9 T T F A
T y& & mer Rw @fa gzt &
W Q1T 929 § W Iq 7 77T Aifgq+
fawra v g @ 39 F fag ZAE=
F1 Tz T wrAvaFar § 1 @2zw foard-
et wfawT #Y 39 fawrfar #1 [c
# ST FT AT ATHAT FAT AEAT §
fora % wgr mar § f W @ w1 AAHS
& wer § @ R AT A ol
g gfnnd g g § 2T d g9 Ay
e G fgd AF 3w, Vs, wegfadem,
fazdr odft, aw, s gl
afz ¥ g glaard @ 7 faeready
T HT WTOT A I av 7g wiaw
fawra & Ao gl 9 fagr sy
oI 7= w_W & ag 2w S @ Jam,
39 & wifys fawa & afq oy qg
s | & gawar § e ot ma &
gaar , frady s & gre ¥ ghrav
I FA AT AT §, I F YW
Ty AW 9T FATH AT FA AW
w1

N qudfr Ao § w9 A
a FqT T 1 71 qaw w1, ag &
w1y ¥ fragT AT IEAr § 1 w9 W
T IWT §, WY FAT IS § W dar
A Y fafa AT & | wco w ¥
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% g T Y ATE AT B W W9 2
TeA A ProT A | @ goe aferw
w19 WfERg 9 A7 @ 9T WY
M@ TR e wifee  wits a9 e
Fha 1 afg w19 A §Y 0T WA w7
S S AT §ORET § Awe
T A | aga o giawmd swar
"ZH FT HHA |

1948 ¥ 91 W19 & qHi FY
feafa @Y, 3= #1 fagrasie= faear so
o oww #Y feafa &1 fFear oo an
qg FN qzaT & 6 w9 W @y § da
FAM AT AN a7 § | Afaew weed
493 F0T yfawa agr 8, FHarfEt i
sy 199 sfawa a9t &, 9we wfwfe
356 afawa a3 &, 2«wTe wifefaw
138 wfawa a3 & AT SwiA vFSwT
600 wfawa a3 &, Zfem 478 sfawa
TWE T TR AT 1948-49
F gFay A 1964-65 F qew
wiewed ®1 gqT 133 wiawa a@qre §,
AT & AR H W9 #T {AT 111
s et | T A g @A
gu guk gl § frowm & owaen
&1 @Y, T A ALY & 1 afE famer
A 1T 9T § 6T E, I9Q g HouAT
T EATWTfaE WY T THTTEY mer
Wt doet @ 5 wifasy & St |19 eETEE
& I A T H

N wer & wHwIfa & gy ®
wgn IR g | fm oy fo o
o aT¢ I & | 7 vF q|T fawmr @
forg & sHwfal & fag s
& gy ®gw W Nfawa &
TE A GAA AT TREA T XA
103 Wy faey & 1 @O ¥
FA A AW O AFTES A ITET
M N ¥ 2 ER S ¥ fuu
fram N e W @y W
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21 % guwar g R @ wEwR OT Oy
fraz s s A gem fE ogw
ufes & gfus gfnd ST w1 wem FE
wifs s afag F71 73 § 7T
AT FAT, WX TEEAT GEAW HY
FEqAT § A A FH § I Y IqRAAAT
#rgfe d gu 7 ¥ s & wfus
& wfuF AW AR FT AR F
W AW N 7 A Aq9 A% gae frae
F TFEqT APA WEAES ¥ |

¥ 3 o da § oy v § 5 wew
R § ag7 ¥ 0¥ &7 § A¥ fr afe-
T TG AT ARE WA T% FE qTAES
A8 BN & 0w Sw &Y § o=@y
9% QAT &1 IET 9gar & & g
§ ey #var £ fr foaw s § w9
oY AT aifeew @far | a3
AT Aeg WM AT AT qA AL &, AT
AW # WX AT ATH & I T fa-
s ofee @ #1 foafa dar w7 %
T qIST AT ENIY |

¥ frdew o W@ § 5 oo
93W ¥ FO T4 TS & &1 T HA-
T TG AHT QT A9 A AT 9
& | wafad foaw gfew & 9 &, fas,
i, foegd, wan, fafzo, sfew
afr @l X, N s Fa o & 7 &
g gf| g 7 3wt fefaadt w1 fav
savy ffar 0 A wAS 9§ UF
'ﬁo Eﬁ'o »ﬁoﬁmsm“t |

ot T Py ®r: g@ TE A
Haerw o gy ww@ X )

st T q¥ra qda - & ag gafedr
% g fr ag dur @w & 0 fe wfus
¥ ufies & A0} 1 T R foge-
¥ T & AT AP & AT & A
o QT w7 € |
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o fafier ¥ar wer wRw &
ffgm aff § | W & a7 WY oW
faar amT Wfgd | W WX feeA
& 1 AT qTelY f9w QF & AR "R
£ | TEw Taw e o wfgd

N W IR T Ay F fAy ow
o Tlo WMo GHAT =TRA |

qfess mwTSTA wRer @ fraiE
WA & a7 & afw dx wwEEE W
F® Jor@ HT ARAT g | AT ANT
fam & wHSe AU FIA & IAR
¥ tEr H1E srfgem a8 & fF " -
T |9 ST anfowr &7 997 Iq9 {2 )
T g gt fv 38 @, 73 g,
681 UFISTH ¥ 18 FE, 2 W,
98 EIIY, 813 To AWIAT & 2
foad Ay A @ TR A T E
ofw seScm ST A g g e o=
g WEIeT muvT fEFar wr g9y
qRTY & S Fifvg F1 geag faar
W | fo To #o 7 TZ WI FTT ¢
f& @t 18 0T ®A & W 9=
gor & fasd wvaw § s fedee
TEHIA TEY &, IW W QO g e
Ty e s il Em@aETa & af)
w T fegr g 1 A @ fow
¥ wgr 9 fis ag woR v arfew #@
am T |

% syt & 9 fAEga &
NEATE | 1 FAT 20 AW Fo W
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THFAT FEEYL FFw Y, AN {5 P
T &, 9T W O w7 AR 0F
TEdT W #1 fZ@r T 41 9w fF
FEAG X OF TN & fo v by
AT & 1 7 T @ § P
R ST smar § 1 afeww wwrSEE
TR v # & T8 W foig
9T qg=t fF W a7 AT w15@Ee W
#1 7 faar @y ST a1 At AT BT A
1 FAT 20 FTF To T AHGTH 7 21T |
# qumar g & @Yo 3 o T AN
W 9T &g AT Aifgy fe dar A
gw1 | 7 wfafwew #7 g 5 o=
qTEaT wW F1 ag "7 fzar may 5w o
ZH &Y TEHI a1 g WX CRAEY F1
1 FNT 20 TG To FT AHTH faaAT
™o

g U 99 § 7 "y faagw
1 2 Afew & wgar § & owow
frags aomq 3 & /e & 0% aw
T =t ey e fag ot ) aegETe
g %R I F " 5% i form s ag
qUAT goe AfT A7 g gwT &
FIH 77 ¢ & IHT AT AT qRIuiy
T & g1 97 |E F &7 3 faa A
¥ var F WX AW A1 A WTRATEA &
r F IR T FT|
Mr. Deputy-Speaker: Hon. Mem-
bers may now move the cut motions
to Demands for Grants relating to
the Department of Communications

subject to their being otherwise
admissible.

Shri Narendra Singh Mahida: I
beg to move:

(i) “That the demand under
the head Posts and Telegraphs
working expenses be reduced by
Rs. 100.”.

[Need to
stamps
Patel,

commemorative
Vallabhbhat
Patel and

issue
of Sardar
Vithalbhai
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(i) “That the demand under
the head Posts and Telegraphs
working expenses be reduced by
Rs. 100.”

[Need to instal postal letter boxes on
important State transport buses
(10)].

(iii) “That the demand under
the head Posts and Telegraphs
working expenses be reduced by
Rs, 100.”

{Need to increase frequency of postal
deliveries in Villages (11)].

(iv) “That the demand under
the head Posts and Telegraphs
working expenses be reduced by
Rs, 100.”

[Need to modernize and expand
existing telephone exchanges and
supply more telephones to large
cities (12)].

(v) “That the demand under
the head Posts and Telegraphs
working expenseg be reduced by
Rs. 100.”

[Need to step up training of staff of
Administrative and  Operative
Offices to learn Hindi. (13).

Dr. M. S. Aney (Nagpur): I beg to
move:

(i) “That the demand under
the head Posts and Telegraphs
working expenses be reduceq by
Rs, 100.”

[Need to retain the Central Circle
Nagpur, in its present form (14).

(ii) “That the demand under
the head Posts and Telegraphs
Dividend to General Revenue and
Appropriations to Reserve Funds
be reduced by Rs. 100.”

[Policy of transferring the surplus to
the Development Fund and the
Revenue Reserve Fund (15)].
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(iii) “That the demand under
the head Other Revenue Expendi-
ture of the Department of Com-
munications be  reduced by
Rs. 100.”

[Inadequate provision for expenditure
connected with national emer-
gency particularly under air-raid
precautions and monitoring orge-
nisations (16)].

Shri Daji: I beg to move:

(i) “That the demand under
the head Department of Com-
munications be reduced by
Rs, 100.”

[Delay in setting up M.P. Circle at
Bhopal (20)].

(ii) “That the demand under
the head Department of Com-
munications be reduced by
Rs, 100.”

[Delay in construction of Telephone
Exchange Building at Indore
21].

(iii) “That the demand under
the head Department of Com-
munications be reduced by
Rs. 100.”

[Need to recover outstanding
phone bills (22)].

tele-

(iv) “That the demand under
the head Department of Com-
munications be reduced by
Rs. 100.”

[Increase in the number of officers
making the Department top-
heavy (23)].

(v) “That the demand
the head Department

under
of Com-

munications be reduced by
Rs, 100.”
[Technicat difficulties of cross-bar
system (24)].
(vi) “That the demand under
the head Department of Com-
munications be reduced by

Rs. 100.”
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[Service conditions of extra-depart-
mental postal staff (26)].

(vii) “That the demand under
the heag Departmeny of Com-
munications be reduced by
Rs. 100.”

[Need to construct
Telephone Exchange
Town (26)].

(viii) “That the demand under
ithe head Department of Com-
munications be reduced by
Rs, 100.”

[Need to construct a multi-storeyed
building in Trichur to accommo-
date all the different postal
offices in the Central Market
place (27)].

(ix) “That the demand under
the head Department of Com-
munications be reduced by
Rs. 100.”

[Need to construct quarters for P&T
staff in Trichur (28)].

(x) “That the demand under
the heag Department of Com-
munications be reduced by
Rs. 100.”

[Need to take steps to extend proper
dormitory facilities to Telephone
Exchange staff in Trichur (28)].

(xi) “That the demand under
the head Department of Com-
munications be reduced by
Rs, 100.”

an Automatic
in Trichur

[Need to extend telephone and tele-

graph facilities to Palappilly
plantation area in Trichur
district (30)].

(xii) “That the demand under
the head Department of com-
municationgs be reduced by
Rs. 100.”

[Need to expedite clearing of tele-
phone connection applications in
Trichur district (31)].

(xiil) “That the demang under
the head Department of Com-
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munications be reduced Dby

Rs. 100.”

[Lack of adequate and mnecessary
amenities for the Post and Tele-
graph staff (32)].

Mr. Deputy-Speaker: The
motions are also before the llouse.

st favaawm wa  ({afan)
IJUTSA WEIET T TIA QA AHIC
T @ga auETl Ee & Y-
W F FEifad FA F wg w=w
A O 9w ff fraand
€ §Y a1 39 § T gfeat @ € o
o< faliw rdiT FW ®7 wEET GO
Fo w1 faem @), Afew w Hwew
& ey § ot vl 9 fame qgdr
O F AT AT FHETET §3A
I TF AWANT TS ¥ 48 69
fr €@ % O 9T g @, % wfer
@ T afer svdeTe wEw g
¢ 1 ag warwa Tar g § frw ¥ 9§
& Qo T FT T TR a1 =Ty
FT 0 EY | XF W7 T Ay 9 q07

cut
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ATAT ATV IaT ET & AT A | 4
AT q2E0 TQ I N A [ F | WG
T @ ey & & qaar &Y #7 W<
auT &7 g 6 g awar § fe oy
iy 19T F /T AW FT G g,
¥ aw ot ), o7 ¥ @ = aft
8 & Y A e @ @ R, Al &
™ feewor & 7 T § & oaw
a2 & q9n & fag e Jear /],
ATAr AT FT FT AEHTA 3qTeqT
¥ a1 gfem & dfam s fog & @0
T weer #1 f& zw warar glaum

A L |

T gva ¥ & oz wgAT ATEAT
fF @ g&miﬂ%m&z‘tm
ma,qufsmmm
&3 & @7 Jg Qi@ w9 F FgAT A
W & AT 3@ ¥ gw AW OF asw
3 & daem #r gafed qurd A
g § fFoww & w fammw
g\t@%ﬁmﬁf&é‘mmﬁ
f& ag faeae &ft @ &Y w@r & A%
T ) a1 7z fama swwAT gan @
AT ¥ W aF & i ¥ | o
o ¥ & w7 § F e wavew
& wrt & afg fa<r Aoy gr<r ¥ wfears
dzr Y Q1 N 39 F fAg W whew
gfau W wd sgaeqr w1 W AT
Afgd aifs wial aw g@ gfgar w
qg=TR ¥ agrar faw

W fawmr & g W oW &
foté ey & 3@ A % SE IX wwi
3 5 9t T© @ 9gA ¥}IAW 22,116
Al ¥ Tve wifew ¥ WX SR T
Q¥ 7 AN X § IgT 9T 96,596
wiet ¥ T A ag ghur T Gl
) W@ A ¥ A ARy
ot § 1 va=e ww fay e
foid & dur qof w7 & T @ @ R,

.
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afew a7  fr # w1 g g R

Q T ¥ wfaw ag w19 4 av &
9 48 qarwg §1 9 AG &G AT
aFar | I @fax 3 f& d o
afgsrdr § 7 & =W A I WY
gfez O T @ F o mfew §
39 & FIX QA AG Fry, foaenr Y
aifgy | w@fed g o W faog A
g 9w frolg wy Fffas s & far
M gy F AT § AR I |
FHRANIIWMIFATF FALEF, FA&
R ¥ wfas afwsr G FT a9 @y
Y ATATHAT § I FT W AW G
sa frmmar gem arfe ot gl s
2w ¥ T § 99 FT IW@N QO ag
¥ WA F AR WY FT TF, AR A8
®F Y AT @ ET A

TR 7y ¥ A ogEr g & fw

T Y § | 99 A1 W 99§ s
& a1fgd | ¥ gwE } e oo o
FHIT & qUUTA 7 IeqTeq a9, oy
WY SrErwEwar 98§ ¥ 919 ane
20 ¥ FRT FEEAA & ATAT A o
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[z srad | & g § fr @
ATHIA F T4 & fAC WY AT FroAT
¥ QF W ST A9 F | Afw
# zear g fr A o & fag sod
grgq @ifvg § 9 afz @ QT &
A & U9 T THIT & §ICRTA &
et & o g7 y|@ T w1 T® ar
TH JHIT & FT@IA B qqfeod Jwe
F UG TEAT JRT F @A W
T[T FX | TH ¥ AW F1 qE€ AW
& FFar g 1

TEY Avg § § Afge & i ®
FgAT ArgaT § | ¥9 fewm ¥ ot ww
gufa T w § A Fen w1 wfuw
A g1 R § Afwa v 9 9T Wl
# aafe & #197 a@ w § g gl
ol gred T8 Y W g | w7 wfwwm
MT@YT ¥ § | TgF 15—-16 €1 § TF
FEATT JATH F1 fa=e fear s <@y
2 | WX agl ¥ oF s g s
F T @ W D FOT IFAT B
24 92 ¥ gurAi faw awy § AR
w19 g awar &, AfewT 9@ 97 A &
fag ZNfreT A =gzear & fay ya=
foar mar 99 § gwdar @ faer o
ATQYL F HH Q@ @A AW qw¥T
# gEfor ST g WX S OF 9@ A
FEY Hravgwar g |

Y gOR W wEAW . STew
WEIRT, 9N A FA A8 &

(Fror & & o w@r)

it faweea T ;. ATAATG SaTEAN
S, Q¥ wEa U a7 faE =@ ¥ awew
FIFTT O W9 @ &, 9T §98 &
Feg PN F A7 I A1 W fEEard
Far Y § o fir guT & d37 ame
NI AT & qH
smafq I3 ¥ gAar & 4 w1 agA
" qwar frar & ) deg 0% o frae F
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AW 70 TYAT WX EWAT § | TH AHTS
FIH FT ooqfer B F owar &
qAwETT graT § a8 g & faondy @
& qEedl ¥ FgAT g E

@ fawmr & arw & @A &
Ik # v frdzw § s 3o o= w1
#eq @ ywe fear T g 5 oo
waw 1§95 fgear gak 2w & T ¥
AT ATAT & | STEIT & g IAT q2AW
F qff vt F us far &1 g9 feww
fagre & qear 9= & W 9T § W
AT FT AT N A HfSATE GrAr . A
fr q1< qg= ¥ wfus T v @ Fw
fadzm § for oo gfoe § e 3w & o
REd W § ITF qIEIEA A ATE-
WHEAT § | WX g FIET 3F FT
€t 9TC Y AT qgAA X FW @wg
71T v #r gfaar e

arflwr e oifee wifgs e
*fg ¥y g R quE &
»TT "qTET I3 T ot St w giaar
AT ® quA FX @ &, Ffww =
w5 s gfewfal qro ag s ™
LR SRR SRR ro
F I T F A FEAT AqET
A 7 v | &7 A g AT =gy
g 99 A 9 W uTRT §RA a3
W § W) wfew =g B @ A6
T wifs ogw @ & | e W
gy ¥ gw a@ Y 9 & ww w
g €41 fEATAT ATRAT § | WY T TR
agi AW &1 AT FT @ QT I
7T § e Wiy & 7 Foav oW
vafe wfes giaar s @ @ 0%
# w1 ofcads s<avr Tfge | foq sq@Y
Twhgfmafigmimaraw
¥ Ay amd & Afww @ o g
I O W ¢, afwe agi Ow aw @
qa wify o=t ogw & § 1 ¥fier qar
WEmam sk Wy wmdy
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[ faerare 7]

W& Iy §, aufy v g ¥ § A%
W TR 9@ Wi qgEw & ¥} o
ufew @t § 1| A gar § e afx
Y el 1 W F oy Qe I
¥ &7 WS G ar Iear W oY o
IR foer g § "I WIRE A AT
gwf Wt &7 g | @ W & wro W
s fany &9 § wrHfa AT =TT

g

§ ¥ FY WX §W AAEE N
waT s AR g T ad dm A
ag 9@ WIS AN q% g & FH A
qE TR F G E | W Rw A g
44 0% o @@ E 9T fm ow
FUT J W TqTET 9 T QX § 1 T
|V gFaT AT § 1 g Aw g fw
@ FTH § wWT FW 3T WY g AT @,

afer ag ara o TE | TET HWY WY
WhAATRAE A A I mar &

o SER GO C U L T

qF" T g T @TfaE & 1 Afwa
TE TR F T & ¥ g WY
TR FH EHF T qF
TO¥ gy FY W T X A A O®
FOegafa ¥ qum & gl s §

Wy A X qF @
TR &7 &0 faam argaT § |
v st ag Afad e sy st
gU W § agi W O Wifew @A

g2%

& fag & wd anp A F wEwn AN
7 & v frey @l & fag Ay
wronar &) & fragw L1l o1

AL RS

AT
fie gdf SO W T HA WK
fagre *r W agn frewr

~p
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q9T AT qE § RBE wwS W @
R § M99 §@ T @ WK
IE X AT T@ WRT FY WX g w67
fave s wrwfew fear @ 1 oEl
oIX aral #t giawr & fag 99 w1 X
famfonr 7 of g7 @ @ § 7w
# giawr 7gm Fr Y fawrfor Y 4t
Iq & T & qIFC w7 g\ fGwrAT

mgar §

a # & ooy s forer dafar
F gy § Fg § | WON SATEH
A gfnn gt T @, Afew endw
afawifal & amEE ¥ swar #}
ferra St 1 & 3 £ I S Ew
fremd a=wa gar & fF @wr aTom T
@ & 9 @ AR R F fAwE
TR

o a@ ¥ ¥ ga F qaA™Er
argar g & gawis @F awne § Wik
IW AR F T 9 T2 AT € Ag 99
FT OF J€0 F2X ¥ | GRS F AW
F T 79§ A FHaw & forg
AT IT FT @ | AT I

e e T fw @ &

I a ¥ o g wfag el v
o @ @ & AR wg e A
gfeur 3 srawET @ | agr o< Shwm
Y i § I3 ¥ IT & sgEE F@
# gfaur g0, wow FTH F7 Ao ¥
O & fag o agrar faasl arg &
S agt & feg & 99 & 6 A Tg
¥ fau Wi fadw gfem w@ & &
T |

W 9% gaml A W) § damw
FT ST WIHAT FAT IHATE | AR
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wrar § fF g1 o agrpafagEs fae
fear s 1 & ww w, o AR SR
w1 e faan, 99 & fa gegqarg W
FT WY T WEW FWT E |

Shri Basappa (Tiptur): Mr. Deputy-
Speaker, Sir, when we are criticising
the activities of the P. & T, Depart-
ment, we cannot afford to forget the
vastness of the area which this
Department is serving and also the
great handicaps under which it is
working and the great deficiencies we
inherited from the Britishers. If “Wwe
take all these into consideration, the
progress that has been made in this
direction is not a very small thing.

Sir, we can hold our head high in
the international world of posts and
telegraphs. It has been given to
understand that in the Congress of the
International Postal Union that was
held recently in Europe we have been
elected as one of the Vice-Presidents.
W have also been told that we were
able to secure places in the Executive
Committee as well as in the Manage-
ment Committee. This goes to show
that our Posts and Telegraphs Depart-
ment has a place in the international
world of communications and the
gloomy picture that Shri Daji painted
about this Department should not be
taken very geriously. Of course,
there are minor details in which we
can attempt to do so many improve-
ments; but the broad picture of
general progress and the new look
that the Minister hag been able to
give to this Department should not be
lost sight of. Of course, the hundreds
and thousands and lakhs of workers
who are behind the successful working

- of this Department have to be con-
gratulated first. So, this will be an
occasion for me to pay my tribute to
all those people who are working
very sincerely. With his informal
outlook and with his practical saga-
city, the Minister has been able to give
a new look and this will go a long
way In bringing the department
cloger to the people.

Sir, the welfare of the workers is a
great thing and various welfare boards
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have been constituted in this connec-
tion. More quarters and more build-
ings will be made available for them
to have g decent living. The Ministry
has also brought out a small pamphlet
where they have given what they
were able to do to the general public
on special occasions. During the time
of Nehru’s shraddhanjali, at the time
of various religious conferences held
all over India, during the Congress
sessions and also during some other
sessions, they have played a very
notable part. Even the recent P, & T.
week was of a great educative value
to the people of this country. In the
matter of sports also they are in the
forefront.

Shri Daji is not here now. He
made a very serious attack on the
working of the P. & T. Board. He
wanted that there should be a P. & T.
Board like the Railway Board. Though
I agree with him on certain points, I
do not agree with all that he has said.
The Minister is quite conscioug of this
and he knows how to make the p, & T.
Board a very efficient Board. He
believes in decentralisation of work
and I have no doubt, Sir, that he will
make this body a very important body.

sft gew W wEAw : 9ATETE
7T, AT TF ey &1 9% § fF

TN ¥ wrw g g
Mr. Deputy-Speaker: The bell is
being rung . . . Now there is Quorum.

The hon. Member may continue.

Shri Basappa: 1 was referring to
some of the statements of Shri Daji,
who was saying that the Ministry of
Finance has got very great control
over the finances of this Department,
and very little can be done by the
P. & T. Board in this regard. I can
assure him that our Minister, sitting
very near to Shri T T. Krishnama-
chari, will not succumb to this control
and he will try to assert himself and
see that his Department gets its due.

The demands on thig Ministry are
go vast that more funds are needed
to meet all the demands. For the
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development of posts and telegraphs
on modern uptodate lines, maybe
more than Rs. 600 crores are required
and what is given may be less than
half of the total requirement. For the
whole of India we have only 7 lakhs
of telephones and I am told that in
Tokyo alone there are 7 lakhs of
telephones, We can imagine what a
lot of work is in front of us to come
up to their mark. I am also told that
for every thousand of population we
have only 0.9 telephone, not even one
per thousand, whereas in the USA it
is 379 for one thousand and in
Sweden 340 for a thousand, So we
have got such an enormous amount of
work to be done. In the fourth Plan
we have planneq for 7 lakhs of tele-
phones more and 3,000 Exchange
stations are to be built. This is not a
small thing. I am sure the programme
that the Department has chalked out
will go a long way to make it
uptodate. ’

D. G.—Deptt. of

The achievements of the Depart-
ment and also the progress of the
Department are not very small if we
consider the following aspects. In
1948 we were spending about Rs. 34
crores and in 1964 we were spending
about Rs. 205 crores, The capital out-
lay has increased by 493%. The em-
ployees have increased from 1,53,000
to 199,000—about 199% increase. The
number of Post Offices has gone up
from 20,240 to 92,317—356% increase.
If we analyse the progress in this
way, we can see that te achievement
of this Department ig not in any way
small. What is required is more
funds to see that the expansion work
goes on very well. The research
work that is going on and the train-
ing programme that is to be set up
will have to be attended to with
greater force and that means more
allocation of funds. My hon. friend
Shri R. S. Pandey was referring to
the progress that had been achieved
in Japan. One of the main reasons
for the progress in Japan is the flexi-
bility of approach that they have
adopted; besides, the association of
the public in the work of postal,
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telegraph and telephone operations
has contributed a great deal. In our
country, the Department takes an
amount of about Rs, 2000 by way of
advance for telephone connections, If
in Japan they were to do like that,
they would be paying a dividend also
on that amount, and see that the
public are more and more associated
and they bring in their money and
the department expands further and
further. I would requesy the hon.
jpister to look into this matter and
see how far the Department can
make progress in this direction.

14 hrs.

Some of the things that have been
done, as, for example, the introduc-
tion of the system of recovery of
telegraph charges in cash will go a
long way in relieving the congestion
that my hon, friend was speaking
about. Similarly, the night postal
service also has been a good thing.
Similarly, the panchayat postal
scheme also will help in trying to
make both ends meet, and it will
enable us to have more and more post
offices in the rural areas also. As
regards mechanisation in the postal
department, I would submit that that
ig very necessary, because the work
is increasing tremendously, and the
electric letter-sorting device must be
adopted in many places. Recently in
London we saw how the mechanical
systemn of sorting letters had contri-
buted a great deal to quicker
clearance. I would, therefore, suggest
that such systems may be introduced
not only in Delhi but in several other
cities. In regard to commoration
stamps issued by the P&T Department,
I would like to bring to the notice of
the hon. Minister that some repre-
sentations had been made in the past
about one Bhakti Bandhari Basaves-
varayya of Karnataka, who had done
a great work in the eleventh century,
who was known as a great thinker
and also as a great philosopher, who
was a man well known for the
Kannada literature that he wrote of a
very high standard, who worked very
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much for the uplift of the Harijans
and who wanted to bring about a
casteless society. I hope that the hon.
Minister will pay some attention to
this matter and see that stamps are
issued to commemorate the memory
of this great man,

The P&T Advisory Committees
which have been set up all over the
country, and on which we have been
Members, have been doing some good
work. Particularly, in the Mysore
Circle, these meetings are held very
often, and we bring to the notice of
the postal authorities there the local
grievances, and immediately they are
set right.

In regard to the RMS, 1 would
submit that there should be greater
co-ordination between the P&T
Department and the railways, for in
regard to the accommodation either
in the vans or at the stations or
about the timings to be allowed, there
is a great discrepancy, and there is a
need felt for greater co-ordination
between the two Departments.

As regards the workshops, I would
submit that what is required is
greater production. They feel handi-
capped at present in the matter of
greater production, for want of raw
materials. In the Stores Department,
there should be more vigilance exer-
cised, so that the stores are made
available to the public in time, because
otherwise the workg cannot be taken
up in time. I am saying this parti-
cularly because we see that a lot of
postal property is lying idle, anq this
results in great damage being caused
to the public property. Greater care
shoulg be exercised in this matter so
that there may be no loss caused on
this score.

When 1 am speaking about the
works and the workshops, I cannot
forget mentioning the Indian Tele-
phone Industries which has been
doing very good work in Bangalore.
That factory has to be expanded,
and it has to be given all assistance
because itg results have been very
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good. Instead of Government going
in for a second factor of that type, I
wish the same factory could be
expanded to a very great extent so
that it may give good results. I am
making this suggestion since we are
thinking of nearly seven lakhs of
telephones and about 3000 exchanges.
This particular factory is doing good
research work also in the fleld of the
expansion of the telephone services.

In regard to the Overseas Com-
munications Service, I would like to
bring to the notice of the hon. Min-
ister that there is a lot of delay
especially when the messages are
brought and they have to be conveyed
through the P&T Department. I would
request that the frequencies for the
Overseas Communications  Service
shoulg be increased and a greater
demand should be made for them and
fuller utilisation should also be made.

I hope that the hon, Minister will
look into all these things and not only
put the P&T Department on well-
established lines, but also improve it
considerably so that this public
utility concern may be of great use to
the public.

Wt T w A (Fer)
IYTE AFITY, qAY 9@ ar ¥ Qe
dz 2famew fawmr & 3 sa=nfa)
N g g, A o
W ¥ fau 522,295 TAF G F
149,226 T WEY, ey wiwm
22,000 I AT, W9 F w9AT TR
frerer ®T J4T WTIT AT

Tw aX fawmer & @t amw A
o Dferard ¥ v faar & 1 1962
¥ gag-gTEl 1 M Ao ds%
gifrad & g g aeh ff, SR
Iaa ww w7 fan, afe 97 & g
a® 7 a9 o WX g9 WY wTw A
@ &% | gy wfee fo? & g@
ey, faweft s Frek A deefa
¥ wrel sq¥ F1 Werar ¥we fwar v
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[y wiTT v q 7]
| wa 39 wfee foad w W ww
#< faar wan §, forawr afoms ag @
fe wfi ft frelt s & weER W
fagwor 7Y fear T § 1 W) wfee

foié gt, @ g SEY §O AW
)

g 3 g 5 wm fawmr & aga
S ITAT FY § W agT TS WweT
s e 3, Sfew @@ fawm Y feafa
Iq T & q<g 2, Fowwr afaor
wrer ATy & gra ¥ §, afgd afcagy
HATeg & gy ¥ § o &% fa varew
TEgE A A ag v T WL ?
w fod § qv g forem @

“gqifd®w % & FTOT, 1964—
65 ¥ A IHEU *
o & fay fao fafw
¥ |TS A9 T FY wAY
A T A g
affg T ¥ 23,000
A THAT AN & T
® qfq, 1965-66 ¥,
N & A"d Qe w7

IERN @A E | AFH I ?

¥ gER ¥ T aEeE—

WY, gfew Wi T ae fawmr § ¥
qg &Y ¥ &Y Weren 9w a%ar §, Afw
# aarf gm fr swa fawwr A
e g T A AT —
qrgT &1 §ar § 1 ag o feed s
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gaT 7 g wAY qvgw w9 Y W
AR xaferg s ot a<d Y fea @
fF ®¥F a1 gHex frg oFIg |1 A @
& ot ag A g § 1 A e
™ & 7w e faen a1 fF 3@
wifras 8% 42 gu &, fagy oo
AT AT @Y §, AT S FA WY
o9 T § | W) A wERg %
yAvor 9, @ Faamawar g fw
fagw "< fawm & oF AT qRT
§ N w2 swre W arw A § oA
wEY IAF Hiefrdbe WM T A A |
g gy € )

W fawm § @ R & aga
¥ X @7l W) ge € | oy sfwEx
o ¢ ) T ¥ R A
oY &, foaY ot @@ &1 At fEgr oA
afgg | W@ @ &1 @ fear S
aifey f& = wfrx feanr -
frar & W 7 wwEr gwfar &
FTOT W TG gAT & | ¥ g AT
OO AR FY qAA F G H
g @Y ¥ 7 aEewn dw MY
wifgw |

ug % § % 3@ favm ¥ aga g
aTe ¥ §, afew 3 e § g
garad &y g¥ §, @i d=mEal & W
9T TTHET T IF AR o o Yo
MY I | T W) qeeE §
QY smaear #Y 9T FAAT § 1 o
¥mgagoaem gl ) A @
A< WY @ g § e o qaray
g1 & % e 9 ¥ F Avmw
e Em A P T wr g &
farer wieft rgw ¥ W f6 o frwmr WY
aa ¥ wqrar dar T wrfee. wits fow
a<g figdy oived arelt wer @, w4 &g
TH-ae fawm W feeelt W o &
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e g F—AveT e @ g |
w fawmr WY ST ¥ osmEr g
& wifge arfd oY sravmEarl
1 gfa sy & sedy & 9y

o THo NTHo F  FHafal
# ferm wW FT o W AW
Z1 A1 &Y Wt freat 2, 59 fF Wae
F T AT IO JEAA FT 95 T
Y g1 @ Y fawar & wE
IT(CH | AT HUT T §, TAAT H-
ot wr §, 99 fF e fawwr dzA
TaHE & A & 7 ST qHo UHo
& FHACET H7 93 9 w97 7 f2y
I, o9 g § fa T —weE
w7 7 f37 g, avg T @) 77 9,
Ffe ST a<F HET qgRy F1 famg
A gEr E 7 9 W FET -
I E H T A I e §
uw g 7 34 7 fox fear &
g FT T qN T A F T
# ITY T AT, AT AT F AT
@ adt @ JA g 1 3 adff B
TN § f wE AT & 6 ¥ FA
AT AT T A E | 9g F=AT AT & |
JATE FT TAF! TH TAT AT WIS WA
fear s & 1+ oF wTET AT WIS AT
MmN e & & %
B AT & | IWHT AT T FTH FEAT
LECUIE S

IS AMET FT AT qqeqr 2 92
¥t aga &TTa & 1 Frer ey # aa
# guos! aqATaT g | ST qoeqe §
w1 wTfhe § a7 aga & over ¢ 1 ag
FT AT 83 AT F FOT & | IqX
%R F1 |19 3G q1 9aq1 I+ & e
grefaal & &9 7 ff 7987 aE@ X
AT TEY & 1§ AP AT FTLHTD AR
AFT N AN FTEFIE ) AN I
I 3T anforg & WY oy & 1 &
FTr A IR g W wfn e 2
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T I AT & AT T aH W AT E |
FE qIC T 1L F Gl AT FY FGT
ST G § AfEFT FD FraT & Ag P
ag &g 1T € 5 faw 94 ¥ wEw
W 7% ] 1| 9 AT A 98 W g6
F g § afsw o a% ag wEe
faaaRt yafmafiaf g
WEH FIT A K T IT GRS B AT
FT 7@ BIET T & 1 mow =ifEe
f& wrq g I feafg i AT
gifae %3

ATT 9T FY A AT & TEF 9T
o @ | 97 g ar feaAr g
graq fryae g% & fau fear @ o
fau & zosr gegare ¥AT g 1 FfEA
F@AI A TAXN S Ffaqr & 1 ag X
T 4T TG AGT FT AqTATEr A
33 g9 97 | WIS g T wTaner I3
arg g T 1 ag fEgaw ofar
War g aaFe g go
T UF g AT 77 qF qIT 4 F
g A AT WEAW AT T AT |

#e afqq & ar¢ § & 5w §9 Fa0
ATEAT § | WMo TRo MHo ¥ fog Y
fesar faar omar &, Sod are ¥ & wg
FEY GF TATE | TSArAT TH A ¥
W & 7w a7 w3 g A @ & w1y
Ty FEATE | TET 22T e Fesar qwan
& oF W AT AT Er A
gAT & A = N AT AT ge@r
o ¢ 9¥ sy fes
¥ qar 7 1856 ®T AT guT § 0
aifow gt § O S # ¥ arly Zwar

47 T I § 1 T TE
@ A &Y ey @ R e
war fe famfor & @ &, fC gy &Y
warar v fF T & w@r ¢ W fed
T o A g T e ofgd s @
€ 1 qar 7EY ag "o aw W A av
2 o W Y faar mr o " q@e
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[ s s T
qWo T A1 Fgr war g A1 o
fe @ g w1 o W & W X
el wY wFT AC A FPY & v wo
U¥o THo T FT FH § | T Wi
fawmt #1 qrgR f T & T
W O § aean ag) fiar § WK
™ A § diuEE wwd @ A W
oot fesr & T AT @Y @ W)
o W W § 1w dEr Wi
Tff F@T g § a7 uw W s
FET 9B | WY W w9 fgEmw
feaa Shw AT 9FW

RYA 9T 99 TH ¥ FI 3X TH
T ¥ g aTE g § A = 9}
WX 99 qi¥ ATE9 QX FAT qEET

8 g€ & safs sw@waT 33,000 7 W7
¥T 23 ar@ @ A€ ¢, © ;W A
¥ 1t & | agowe & feemw ¥ -
wftdt 7 d@eqr Wy sy w wifed
arfe | & wfgw vt J@T 9T
9T aw

I9a fea Twys aE ¥ 6
gafgaw ofvgre & wma wifed | agr
whgaa o a7 I & ws @

flewmag i @ nar @ 1 W W
e & ofkar & fag gaT ey fead
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TFET qAT AT AT AW & TRA
I T A FT Plawd sTm w7 oaw
aY ag qga oW gN | 92 dag ufrar
#1 W9 T qE § 9 WY §AY 97 qgAT
Fwa § W17 39 *1 3w #Y gEdh gawd
WY T w7 AR §

| T wfes @A ¥ aa
R & 1 fow aw ¥ gl W
g9 TRl g2t ¥ fam o @ty §
R @ w agt WY @ an afe
SR wEfE 1 w9 F@ R AT
faemr wfed | ww fam |@@% o &%
g ¥ WY AR F QX ownfem wv
4ot & W gw O § | AT W Oy 99
&9 s frgr o a1 fem § afew
®H 3T & FIA FT FgT AF qTfH
T &7 & FAHT KT A9 T qF W
W W IAH WL, WA
®T TF |

nqd TR & fau A afmaer
I R A WETWYT § & @ g )
I W § T {1 ATH T@H @AT
AT @ | U% FEIET F W @AT 74T 97 |
7 g ¢ v g7 oF wow A 0w 0F
sfumwr F+z a1 Il & w@gEAYT
¥ ¥ g9 I 97 T§ HAS g 9y
FA 9 | FEA AGT AT 49T FT
fear | w9 @z @ 97 faw w &
qgEwNT ¥ W 97 aqr A=y
! gfagr st zfez & @Y gu ow
n3. gfmw ¥ UF U NSY FH @

B2 ®AMA AT 50, 60 4T 70
QYT WRAIT X &, IT FT JAERAT
qga g7 3T W o @ fEar sav
arfed | 57 ®1 & WFY F7F 97 AIJGT
AT 9% GuT A fEmr s wfey o
AW ITFE FZ A, ITF f wsH
F i, <A F § TSw A vEr qMEr
3ifgo | oar A Dar .fge fw ey
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A Y AL F WK TG O
® faeell § Vo fagr o | @@ 9w

' wygfrar @ §

weqor wfafa 1 @ fawfa o
I w2 wré W A famr o g, A
I F IR AN I A fawfart oF
f& oreg &) T4F AW = w foar o
T & 39 F & A0 ey @ § W
AN AT & QAN QIR
ary fear mar g W T A O) A
T 0€ § | I HAE ¥ w9 36
sfawg wHaf@t & fau f@RT @
# afem grq 7 9 g & fag WY
& Ty § ) & oy aga & A
T W § | W@ AN qTN qgT AT
g afra & faegs f o 1 s faws
Aol ¥ g T W1 SUKT 57 W ©W
F fqr Tma™ ®Y §aT HT |

FIE F W7 A W 99 & A
! 9T FOT g H g 1 AW X
q W W I A A qgT ARG
T §%G § | WIHSAT ¥ AY W 9T
g W A I ¥ W ) weww
# 1 3§ w1 Y Wy &Y AT Wfgd o

Wt gew WT weAT  JINAW
TG, W { F1 T8 & | 9g Ay
T ¢ fv ®rw w1 ga™ IITAv v
AN

Mr. Deputy-Speaker: The quorum
bell is being rung. Now there is
quorum, This is the fourth time tha!
the quorum bell is being rung. 1
request the hon, Members to maintain
the quorum.
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Shri Rama Chandra Mallick.

Shri Rama Chandra Mallick (Jai-
pur): Mr. Deputy-Speaker, Sir, I
must thank you first for this oppor-
tunity that has been given to me to
speak; and at the same time I wish to
congratulate the hon. Minister and
the Deputy Minister and their able
officers. 1 visited the 1.T.I. factory at
Bangalore, the Teleprinter Factory at
Madras and the Cable Factory at
Roopnarainpur. They are doing very
good work and are progressing to-
wards our expectation.

Sir, now I come to the problems of
my own State, Orissa. It is observed
from the different press conferences
held by the Directors of Posts and
Telegraphs from time to time that
there has been a wide development
of Posts and Telegraphs transactions
in Orissa. I do feel, Sir, that it is
high time that we should raise the
status of the Orissa circle and place
it in charge of a senior officer like
Postmaster-General, who can handle
our problems more honourably and
efficiently. There have been constant
demands from the public, from the
press, and in the various Regional
Posts and Telegraphs Advisory Com-
mittees in this regard. Government
have not taken the necessary steps
and given due consideration. I how-
ever do hope and trust that the hon
Minister will kindly change his views
and grant us our legitimate demand
to upgrade the status of the existing
minor circle to that of a major circle.
It is a long-felt need. It should
be placeq in charge of a senior officer
of the rank of Postmaster General for
its still better functioning.

I am also extremely glad to learn
that a separate telephone revenue
account office has been granted to
Orissa since 1st April 1963. We wanted
the headquarters of this office to be
immediately shifted from Calcutta to
Cuttack or Bhubaneswar, K 1 want to
know from the hon. Minister whether
all the offices have gone to Orissa
and whether the full department has
shifted or not.
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In view of the fact that the provi-
sion of telephone connections to the
public is a profitable proposition to
Government attempts should be made
to satisfy this demand to the full.
But the P. & T. authorities are still
unable to meet the high demanq of
the public adequately so far. It is a
fact that a large number of people
desirous of having new telephone
connections have been waiting for
years together, but in vain.

The conversations over telephones
are not audible in Orissa, even from
one district to another. You know that
some of the districts like Mayurbhanj,
Koraput, Sambalpur and Sundergarh
are thickly populated, There are also
dense forests and mountains, So it i
very difficult to hear the conversa-
tions from Bhubaneswar or Cuttack
in that area. I therefore request the
authorities to exercise more vigilance
in  maintaining the system more
efficiently.

Coming to the RMS section, I want
to stress an important point. The
RMS section from Cuttack to Vijaya-
nagaram should run as quickly as it
should be for quicker disposal of
postal articles in Ganjam and Koraput
districts. Furthermore, the RMS sec-
tion, the major portion of which is
running within the state boundary of
Orissa, needs to be transferred and
kept under the control of the Director
of Posts and Telegraphs, Cuttack, for
its better functioning. I am sorry that
people get their postal articles,
especially in south Orissa—Ganjam,
Koraput, Sambalpur and so on—after
a delay of four or flve days. The
reason is that the dak is first sent to
Vijayanagram RMS and from there
to Cuttack and then delivered to the
local people, The sorters at Vijaya-
nagaram RMS do not know the Oriya
language, They therefore send it back
to Cuttack. There are so many other
difficulties also. I therefore strongly
request that these areas of Orissa
State should be transferred and kept
under the Orissa Circle, which
arrangement will be more convenient,
more useful and less expensive.
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Another point, the shortage of
forms in post offices in Orissa, in the
rural areas. The problem of shortage
of various forms in post offices in
Orissa could never be solved by the
local authorities. It is quite natural
that the day-to-day increase in postal
traffic in the State causes heavy
demand from time to time. It may not
be possible for presses located in far
off places like Hyderabad and
Calcutta to meet this heavy demand
in time and quickly, I therefore
suggest the establishment of a depart-
mental press in Cuttack or Bhuba-
neswar, so that the problem can be
solved on a permanent basis in no
time.

I have visited many post offices
not only in towns but also in rural
areag and made enquiries. I am the
President of a Postal Employees’
Union. I have to say something about
the condition of the poor workers in
my own State I have particularly seen
the poor branch postmasters in rural
areas. In the offices, no money order
forms, postcards or envelopes are
available. The same is the case in
regard to telegraph forms. Ewven
kerosene oil is not available, It is a
matter of regret that in this way we
are losing revenue. If adequate sup-
plies of these things are kept, people
could purchase their requirements of
postcards, envelopes etc. and the
department also could get revenue.

Another point is about the EDDA
and EDDMC. This is a neglected de-
partment. These poor employees get
only Rs. 22 Rs. 35 or Rs. 40 per month.
This is quite insufficient. In the rural
areas, they have to go 5, 10 and 15
miles without umbrella and without
their formal dress uniform. They have
no cycle allowance. "1 therefore,
request that their salary should be
increased so that they could have at
least two meals a day. This matter is
before this august House. I request
the Minister to give sympathetic con-
sideration to this request,

The branch post masters and
delivery agents are not getting casual
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leave and medical leave facilities. The
result is that if a man falls sick and
cannot attend to his duties, he cannot
get his salary for that period. I suggest

that they should be entitled to
casual leave and medical leave

facilities.

I am surpriseq that these branch
postmasters and agents are still not
recognised as departmental employees.
They are so-called extra-departmental
employees. They feel they are not
actual employees of the Government
who are entitled to the usual facilities
granted to government servants, even
though the work they do is very
important in the villages. A mother
may be anxiously waiting for a letter
from her son who may be in NEFA
or any other border areca, When the
postman brings an envelope or post-
card to her from her son, she feels
‘very happy, Many of the people in the
rural areas have not seen any Min-
isters or officers. But they know the
local postman who is rendering a very
useful service to them. So I suggest
that the case of these workers
ghould be considered sympathetically.

As I said, I am the President of the
Union of a locality. I come of poor
family. It is my duty to bring the
difficulties of these poor workers to
the notice of the hon. Minister and
seek redress from him. Unless we
can do something for this poor sec-
tion of the people, our country can-
no¢ prosper.

We get five hundred rupees per
month. How can they live with
‘twenty rupees per month? This mat-
ter should be considereq very sym-
pathetically.

Another important point I want to
sibmit here for the consideration of
the Ministry. As a Member of Par-
liament I requested the then Minis-
ter, Shri Jagjivan Ram, about a post
office in my village, just one furlong
from my own house. That is the
oldest post office in the area of my
police station. There is a big rice

21(Ai) LSD—S.
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mill, there is the Orissa Corporation,
there are the naib tahsildar’s office,
gram panchayat headquarters, prim-
ary health centre and also a railway
station. There is a high school and
there are a number of primary schcols
and other institutions at this place.
Therefore, the post office should be a
sub-post-office with telephone and
telegraph faci'ities. I got a telegram
from our Chief Whip and our Minis-
ter here after six days! If this is the
experience of Members of Parliament,
what will be the difficulty suffered by
other people? I therefore strongly
suggest that the post office at Barun-
dai should be converted into a sub
office with telephone and telegraph
facilities.

There is another important point
about my constituency. You know,
it is such a peculiar place. Some
portion is table-land, some portion is
forest, and some portion is flood-
affected area. You have to go by
boat to some of these areag during
summer and rainy season. I am ref-
erring to Jajpur, Binjarpur, Barchana,
Dharamasala, Aul and Patamundal
police station areas. Telephone and
telegraph communication should be
there. Suppose there are floods; any
message from these areas will never
reach the authorities. So I request
that the important post offices should
be provided with telephone and tele-
graph facilities.

st art (fgae) @ SumEw
wgrea, & qiw 9 e § oo St A

TG WY F G T@AT 9TRAT E

A N 78 TH-ATX FT [GHFAT &I
AW FY FAT P T § wWiE
feem & 7o #), Afew agi aurq
ARcu

TF a fawrr & sHfar f
greqT gurA ¥ Ak ¥ wiie qel ¥
ot fnft g & A Y g o ef
framft g1 HaPmea & g ud
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T R T EEX gHIEE &
AR F AT |9 ¥ SART A § | FHEER
TR $GT ? S GHTTETE T I QA
N ad B oo @@ AR @
T, T IH HAT, 9 @ FgT ATqT §
fo aurae & fau g8 #O O Fg €
“giR R | GNIETE F9N 9 A Qv
2 ? TF aR &1 ggEa faegw 8@
FTYEFAT § | W H GHIER HH
qIEAT 7 ST 9 g Ty & oag
qram afew ag wfa ¥ a@E@
R g (5 ag anmER AT @ e |
TF qh FA! qIETE §, T gaud §,
HTEHTE 1 YA arer Fifear §, 7R gEd
qATHE FHATA 99T | 93 § | T8 /-
AT F AW I AT F |19 q2T GYEr
fur o w@r @ ®X 98 w1 @, WSy
T.IE €7 H GHTASTE FT &9 &l @I ¢
EIF AL PEFA AL @& |
T dIE ar wifedi § A @A A
w|ET W Y § 1 wArEt & fag
g ) W AR § 1 Wi g gfaer
t 1 Tt ¥ fegar g @)

F<feat faer & a1 99 &1 @ @
a1 g et § 99 f5 @ @ s
A § 1 F A qer v gm st R IO
Mamaarfsmaraorag g fs
¥ %7 3% T M F grar & o 5 1)
W TRT A TOATE K § | TG TG
g 9 A T & are fagr S @
N g R gaE g & S g, a
%g faar amar & fF g & W)
T T ¥ I SHITA 9 ATSA A 54w |

T AT F A qgA & g o 2
I E ¥ AT A A1 & 12 fow oy &
AfrT W d7 w1 @ [T Har § @
w1%e 2 faar JmaT & 1| gy anTeETe &y
saeqr § |
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A EEForan s qgen
¥ T I g A AR HA
g FY qurs Wt w1 @ ¢ wfw
AW WAl AERT ¥ T WEEN W
W A AAARET G R A
AT Y FT A | O AT R
AT d¥ w1 qEFEAT wgA AT §

B #1797 FQ & 79 F7 & IO
UTT & JIHA T@AT AT E | B G
Y srgfroa ewET sRfma T
T ¥ oE Usefaw 9l & Aar
o faa@y FREF ¥ UF qR T
N FART Afcar & am dor 59 F
foram ut f& e mfawa wfa &g
WR "IY 9fEdq aWr Sed & ar
TIANFTAG NI GT AT F AT E |
A XF [EFH F AEEAL A I AR T AF
fear =R #g fear i ag = a&f o
grar {ifs g F92 T 7 fawmw
¢ | wifs 59 § mfawm = ) a@
T T @ gafag aww SE oW AW
fear, W A WA N q@ A A
AT I K A UF GHA | AW H
T AT 4 gAIR W X F ITAT §
&Y IF F FATY FIHFT A AEY QA awdy |
wfew 3fs S@ & mfawm wifa 3t a
Y Y ff  gafew AwE S AF
faar ) Srag N & ww %% fagwa &
TEAT 9TgaT § |

FAX WA FY X FIA W7 AU
& oA & 1oAY W fFogEEdd
|19 7T Y @I | 39 qEFH & gAY
& g g S A fawre Mawe
¥ frwrma Y T @ 99 oA
EEEd T et | AfEw oF gEav
*t wafwg gwfaw #< faar snar & s
wgr W fF 99 F g9 ¥ ow s
B 4T | WA 7 99 F a0 w5 faar
o) gFw faar fe 9@ o q@ awag
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faer 1 R it g% qerag A=Y faey
TRAFAF L N@aG
WRNER & fwar smar € )

W A & a5 wem e g e
TF WX QI & fawmr sar & g9
BT 21 W G fF ey WY 3w F
FOR 2w AY Wy F 7 fawmr & wvr i
@t 1 afew fegea § frdy Wl
AT § w0 WA F SAfwRT 9
W1 T F T FT I IR AR
T Afe gerar adY v

siFE qoEr G S Wy
qHHY AEY 99 1IN ¥ FqT FaEr !

ot K ferly il el Ay
T F @I g, A W g Ay
agt | & #et wgew ¥ oo wwr fF
et Wit & & WA & Sffex g
feq w¢, swET SwE @ 9% § 1 W
B geIU U qT WHT I WA F T
e 1 @17 T AR 9 S\ AT ™
@ o | & wgar g fr
W ¥ g & W W ger femn g

of gAY WA (ITR) ¢ WRR-
Yy IUTETET WEed, ¥ T A wAT-
w7 & sHEfal # 5ol w1 & gifew
gware &1 § foegia 2w at enfa< aga
agraaT € I q9T fawre F AW K
forg wve § daT oFa frar

9@ ¥ 98 AT TN WK Y-
fawa § yefegr e s st w@r
99 § TEY IgT  F=Or Wwfa Y )
dfew ag = wraT Tfen fF ) 3@
oY w1 e AT I v F g d av
Dwagaga aanwr g &
UTIRT AT § ATAAT AT AT 7 &q1
AT FY € F 7T femwrar angr
g, foast g =i wfore sy awi ot
oY R 1 sq1 feaman § | e
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%1 ofimdt fger 9 f5 oifeaw &
faerar & a8t 9X 100 AT F HEA T
w1E oY W9 TF a7 A A w1 A
T & | 7R 9 T wE AF g gfawy
ag & ~fe mi & Aries g 3gA
weg faer &3 | qoreaE & <9 Wiy
ufan # sigt 9% 7o Qb #4479y, Ay
g% W g fow o § Q¥ e @)
qifeeam™ g0 wikg 9 qewifad W
O FT AT AT JGHT TFTAT A &

ferg ewd o £ @\ 9T AT W10

To "o gerfaas @t g€ €, TR 9%
SETT TF, TF A § 797 € F {Y
& 3@ 9 § | UT QHY TIg X WY
afg =% T ar fawrer & sgear 7
&', agi 59 a1 F1 F1E WY I T g Ay
ag fre g1 AT Sitaw sl FLaSd
& 7 xafog foame & fr @i ot e
AT 1T favmr FY sqaeyr oqrfae 3@
® M W & wrer sqra fEmr ST
I7 9EY Tl WEIRT FT £ATT T I
sr=T =nfew

# @19 T ag g 9T g ST
sare fesar sgar g #@ife § ow 9@
aF § W @ el W fF 1w wian
TTagn i frwgmd &A@
gy § grafaq afuwmfal &1 5%
% 1Y fawr @ Wi 9 afeana w9
& Wt & faem § AfFT o aw S
w1E WY FEEE Ag I L & 1 I
& fag & muwt qoee fF SEEgR
fedrgm % qigaer A TUIgT Ag A
fefigae &8s mEx § «faw oo a=w
g MFET "HAT &1 fEa¥ 9T SF<
% T O UUE IS & F1qied
T IR § | O T 9T AT AT FAAY-
¥z mfem, sifaas 7T g &8=Q
oReq TS g .

=it g T wEwT : g9 § AW
e
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Mr. Deputy-Speaker: The quorum
rung.—Now there is

bell is being
quorum,

oft g9 aT |, 97 : 5, F W &
faaza #T @ a1 5 ¥ fefere &
¥1E T 9T g fo wiferer, grat d5=d
e WX sAF STATHE MeT aig
SHT § THT TEE 9T 59 GHIL F TH
WTEAE q&TH #1 FHTd 9T qFT T 9K
o afaw &1 #1997 WX 98 W OF,
oF wH H, faad fF qee wwex
%1 qf@r Y war § o) S § T
W EARIT 1 FTH o7 ¢, T AI€qT
fram water sk ogfaamms
€A fefgae &z @ & waman Wi W
R 7 fefigae e & wmi fr gw g
wt 7% sgfaed faaww § 1 & =
g % wareT ga s 3 AR G o gt
9T qiee wifeay @ gt fF arawas
gfaug s g 1w AR ¥ O,
R F 9K qg W ygEe Al
AT I A @ AT 17 AfTG FIHC I8
ferg s & T @AY HT AR @ )

% oo fratem s s f
& FRETET EATHT § ITHT HIT HGHT
[ oo SR g 1 tF qgew
FER TTHI T FTHATEX TF TTH I G-
o A FTH! GHY AW T &, THT T
fe & aga A Wt o1F A g T
g | g% fag &7 #€ a< for AR &9
TRA g J Y e W faa-
T afes ot o AT FE@ AR
TE ®1 AT g & fag w1f w7w
FEFT T AT & AG SSATTAT ] | AF
1% wife i sgfagr gar qwfor S
& agT WY FT AT § AfFT BT F 7R
WA @A AT gaTR AT A1 o, @
faa #1 gzd) § oy § WK aga otex I
o9t Ife ¥ qgar 92ar § SR AT
A, fa /R =7, 9 fa & ary 2A-
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o faeran @Y 97 aga aRu wAR
g & 9 3°H oF ATae 1 WA
47 AT & 1 §HF HATAT STF F W G
d WA P § gAY 93 o9 ¥
o ¥ A1 gE A G TR A9
€ 97 & F9 ¥ aga wyfaur o fRawa
Tar gt § )

& garar § o ¥ fAgaa www
wiga g f5 ot o Qe onfwe § #94-
I & Ia=r geuT wfaw agrg s
AISEA WGl AT T GRS ATTRIT
gy § agi ¥ gal s & fau oy
wifer gt 3 @t 3a% e agr o AR
Y RSHET 9T F g O "E}
gt § "X I & Iz grfea & |
T HATH I I3 § | qg TIIA AL
TTEW T HT AW FTH F2 a9 §T 39 FIH
) QU G FT 9147 § | FHfAQ JgET
& IT(F FUANE! &7 AT HIW
&gTE 1T | TF g AT Wifewr 77 g7
TIHGTA FT FTH TGN T qHaT § T9q7
foar geFETEx & qlee AfeaT ¥ 7
¥ F7 g, A9 91 /XY g1 qTiF STh-
gM FT G FTH A8 & § TR
CARE

TAF FATAT HWIF AT F AR
g §% FAEE ¥ 9T WH edT
31F T 1T & A d G Sy § W
IAF! FF J FF oY WA §a F7AT
9T F | IO feTE dz AT aXF § ITH
fow arzfea &1 wifawa fear @
¢ afea & o1 aw w3 ag @Y Jwr fw
T73 =T qieq & fag arsfea & o g
yafau zq arq #1 savasan § e oo
¥ o AT § I TAX TEIAT FT 94
atex & fag qrgfesit F agfaga gamq
wY ST |

oF a9 AN WA wgeg f)
IR | A1 oF Sfag g
¥ xgt 9T OF AR THFHAT @IAT F
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o foran gr | ATEIRY 0F @A ST
it ara g A< &7 gAn A ar fs
gl I UF ZATEE TFEAT & G a7
qgT FATTERAT @ it foraa o 2 A-
W HIT 3% ®IT F39 g4 § F A
AT § FA & A% fHT AT9IT90 EF
g & zafan T8t WX s F7 gAr
WTEAwTE § | g7 97 FTH! TA9EqT & |
a3 foo &% Z9® T T NEE 215-
T w1 famr 91 @ IAF F419 IE
foer fF @@t SaF fam SaAr
graTgE ATy g g w7 4fF g
FqUA AG & qEar §  g¥w faw
gl R IAEA UFgES WfEE ARG
QAT T qFAT § AfFA 9w 7 o@D
ITHT IAY AT FT AR gty
wfqwrfeat &) 713 9% & o #¥< fram
o FEATaT q¢ 9 e 3 A 4 |
& argar g q21 9 Wear ¥ Aear EAHA
TFTIA G ATAT (LY |

IUTERET AEIRT, § W9 FY g9ARE
T § fF o qA T wAE 9 e
&1 quy fagm |

Mr. Deputy-Speaker: I will call
the Minister at 3:52. Dr. M. S. Aney.

Dr. M. S. Aney (Nagpur): The
Department of Communications,
particularly the Posts and Telegraphs
Department, is one of the departments
which have to be run on commercial
lines. Railways and posts and tele-
graphs are the two big commercial
concerns which have been run by the
Government of India for a number
of years. Long before the cry of
nationalisation was heard, these
departmentg were run by the Gov-
ernment, and therefore, there is a
particular system under which the
revenues of these departments have
to be accounted for.

If it is a commercial department, it
is supposed that it should produce
some profit, and also make some con-
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tribution to the general revenues.
The rules of the railway conventicn
are known, but tha convention under
which this dividend is to be paiq to
general revenues by the Posts and
Telegraphs  Department is not
generally known to the public. I,
therefore, particularly bring to the
notice of the House what is written
at page 18 of the Demands for Grants
of the Department of Communications,
paragraph 104, or rather Demand No.
104. It says:

“Provision is made in this
Demand for the payment of
divident to general revenues on
the capital-at-charge and appro-
priation of the surplus on the
working of the Posts and Tele-
graphs Service to the Reserve
Funds of the Department.”

This is the general rule but what is
being done this year is given now:

“The surplug earnings of the
Department after payment of
contribution to the Renewal Re-
serve Fund 4and divident to the
general revenues is transferred to
the Development Fund and/or the
Revenue Reserve Fund of the
Department. No surplus is likely
to accrue either this year or next
year after the payment of the
agreeq dividend to general reve-
nues which accounts for the
absence of any provision for
contribution to the two Funds
referreq to above.”

Thig means that the amounts to be
given to these two funds as a matt~r
of course under the arrangemen: :

existed, were by special agreemen:
this year transferred completely to
the general revenues, These two
funds are very important not only for
the proper working of the Depart-
ment, but even from the point of view
of the large number of employees of
the Department, but no provision has
been made for them. Thus, they
have got a surplus of more than Rs. 3
crores for the general revenues from
this source. The surplugs of Rs. 10
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crores in the General Budgel is one
of the great points on which the
Finance Minister was congratulated by
the whole House. I also join in that,
but that is an imaginary surplus,
because what should have been
reserved for some other funds has
been taken away and put in general
revenues, and in this way a surplus
has been shown. Virtually it is not a
surplug at all. If these things had
becn done properly, there would have
been a deficit, That is the position of
our finances today. Anyhow, I have
brought this particularly to the notice
of the House to show that what
appears on the surface should be
taken with a good deal of caution
and it would have been much better
if this surplus had not been shown at
all, on the basis of which the burden
of taxation has been lessened.

There seems to be a change which
the Postal Department intends to
bring about this year, anq in this
connection I wish to bring to the
notice of the hon. Minister the
grievance of the employees of the
Central Postal Circle of which the
headquarters ig at Nagpur. The idea
seems to be to remove that circle
from Nagpur to Bhopal. On this point,
my submission is this. The Govern-
ment of India, for the sake of
administrative convenience, brought
about certain changes, I do not think
they have done the right to take away
Berar and Durg Districts from
Madhya Pradesh and adg them on to
Maharashira against the will of the
people there, Anyhow, having done
that, it was practically understood that
all the Central departments which
were located at Nagpur would be
allowed to continue there, because
otherwise the importance of the city
of Nagpur would diminish and the
people there wil] be affected by it.
But, after the States were reorganis-
ed in that way, gradually the pro-
cess of removing the Central
departments hag begun, and now the
P&T circle at Nagpur is to be removed
from that place.
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There are two representations
which have already been submitied to
the Minister of Communications. I
do not want to read the whole of it,
but shall read a few extracts to
show what the position is. The repre-
sentation says:

“On behalf of the P&T em-
ployees of Nagpur Region in
general, I woulg most humbly

like to place before your honour
the following few lines for your
sympathetic consideration .

“The entire P&T employees of
Nagpur Region desire that the
P&T Circle at Nagpur should be
retained under the administrative
control of D.P.T, Nagpur (Minor|
Sub Circle) having a territorial
jurisdiction over the P&T Offices
of the eight districts of Nagpur
Region.”

Naturally, the people of Bhopal feel
that having got a separate State for
themselves, why should they not have
a separate postal division. Therefore,
on account of pressure brought from
them, and on account of the indif-
ference of the Maharashtra Govern-
ment to protect the interests of the
pecople of Vidarbha who have been
tagged on to them, the position is that
the Government of India is gradually
yielding on this point and gradually
removing these offices.

The representation further
aut:

points

“It has been strongly rumoured
that the question of formation of

a separate P & T Circle for
Madhya Pradesh out of the
present Central Office is under
the active consideration at the

P & T Directorate, New Delhi.”

I do not want to read the whole
thing. I only want to say that it is
a representation under the signature
of the Mayor of Nagpur. I do not
want to go in detail into their griev-
ance, but my only submission is that
this step would resul{ in a mistake.
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‘There is no proper arrangement, pro-
per accommodation at Bhopal. If the
people are transferred there, they do
not know where and how to live. All
this should be looked into. There-
fore, my submission is that they should
consider this matter very carefully
taking into confidence the people of
Nagpur and the representatives of this
union, and see if this new arrange-
ment is at all absolutely necessary, if
a new division for Madhya Pradesh
cannot be createq at Bhopal without
giving rise to these grievances to
the employees at Nagpur, or, alter-
natively a new circle may be created
for the eight districts of Nagpur, with
its office at Nagpur.

We heard a very eloquent speech
from the Defence Minister yesterday,
but I wish to point out that so far
as the emergency is concerned, there
is absolutely no provision made. In
1963-64 expenditure of the Depart-
ment of Communimations connected
with national emergency, civil defence,
was Rs, 798. In the Budget for 1964-
85 a sum of Rs. 2,000 was provided.
But nothing is provided in this year’s
budget for 1965-68. Do the Govern-
ment think that there is no necessity
of making any provision for expendi-
ture connected with national emer-
gency? There is a complete lack of
consciousness of the emergency in
which we are living, in the Govern-
ment departments, a complete lack of
understanding of the gathering storms.
If that is the case, how can thev ex-
pect the people to have a sense of
emergency?

15 hrs.

With these remarks I hope that the
few points that I have brought to
the notice of the Government will be
carefully considered.

Mr. Deputy-Speaker: Shri Basu-

mratari.
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ot gew @ wgTW : STEEH
qitay, & AT 7 sraEqT ARAT F
Tq g7 gTeq ¥ & 17H AZN 7 |

Mr. Deputy-Speaker: Now there is
quorum.

Shri Basumatari (Goalpara): At the
outset, I must congratulate the hon.
Minister . . . (Interruptions). This
department is a very important de-
partment in the modern world. We
cannot run the administration in e
modern country without communica-
tions. Many hon. Members, especia-
ly Mr. Daji, criticised very vehemen-
tly the working of this Ministry.
While so criticizing, they should also
unders‘ang the difficulties and human
failures; in running a department.
There may be some failures but we
must see the overall picture. While
talking of communications, we must
see how to give facilities to all the
corners of our country, especially
areag about which the hon. Member
from Madhya Pradesh and also from
Rajasthan spoke. The Bangalore
telephones factory is remarkably run
and production is made but we have
not been able to meet all the needs.
The demand for telegraphs and post
offices had increaseq but while con-
sidering these demands we must first
consider the demands of the back-
ward areas . .. (An Hon. Member:
Assam) ... yes, Assam. Assam is
quite different from the other States;
it is a strategic State. Everybody
knows what difficulties we ran into
when China attacked us there. When
we had been in NEFA, the complaint
that we heard from various section
of people including our military was
the non-availability of telegraph,
telephone and wireless communica-
tions. Therefore, when the emer-
gency came, they could not contact.
That was one of the reasons respon-
sible for the debacles in NEFA—want
of communication facilities, ‘The hon.
Minister Shri Satya Narayan Sinha is
not only responsible for this Minis-
try and administration of overseas
communication but he is also
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the Minister of Parliamentary
Affairs and the entire failures or in-
efficiency should be set right by him.
Therefore, I hope he will see and
think seriously about developing the
department and improving the com-
munication facilities by incrcasing ef-
ficiency.

Now, coming to my State, last
time also I referred to the want of
telephone and telegraph facilities and
such other amenities. I come from
an area which is only three or four
miles from the border arca. 1t is a
very important area from strategic
point of view as the House knows.
Telephone and telegraph facilities are
not available there. I am not criticis-
ing, but submitting to our _Minister.
Generally people in these areas are
backward and economically poor.
According to the rulesh of the P&T
department, if some area wants a
post office, they have to pay in advance
a certain amount and also bear the
administrative expenditure for some
years, on runners, peons, postmasters
and all that. The poor people could
not pay that much monev, My sub-
mission to the Minister, therefore is
that in tribal sreas, he should con-
sider some special relaxations so that
they may be exempted from payment
of this expenditure. I have been
trying to just have a public phone in
my constituency; it is onlv a few
miles distant from the public ecall
office. I am a member of the P&T
advisory Board and I have been
making this request. Still it has not
been granted to us. Thev say the
distance is not favourable and it must
be a paying proposition. Until and
unless it ig installed, how can you
determine the revenue T do not think
it is the proper way of doing things.
I myself established so many post
offices in my area, not only in my
constituency but in the other tribal
areas alsn, where they had to pay far
5 to 7 years or even 10 years for the
establishment expenditure of these
post offices. I am speaking of the
British timed. But even now, when
our country is an independent with a
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national Government, if the tribal
people are asked to pay in the same
old way, I do not think it is doing
justice, the tribal people could not
come to enjoy these facilities of com-
munications unless there is sympa-
thetic consideration. The hon. Minister
should think about this matter so
that the tribal anq backward areas
may get some special consideration.

Assam is a strategic zone. I have
been saying this all along, When you
think of Assam in terms of state, I
do not think in the timz of emer-
gency you can face the situation. I do
not know whether our hon. Minister
knows the place called Darravga the
Bhutan border from where China.
wanted to come to attack Assam. But
our Deputy Minister knows it very
well, There is no telegraph office nor
a public call office. I do not know whe.-
ther the army people have established
some of thesc offices there by now.
But we should not alwavs depend
upon the army for these things. We
should depend upon our own depart-
ment. I am glad that such an imnort.
ant department is run by the Minister
of Parliamentary Affairs. I request that
he ‘should consider specially the pro-
blems of the tribal people in this
regard and department run efficiently.

ft o wo giw (Fagww): sureaer
wEIeT, T AATHT FT AR F A
gfeqaTd gaTfinT g% &, 3 & W AN
wg a1 UF %) Ay § faeg ammrragio
Iq¥ ST FgRTE, TR A W
&% qeg 1 afadw &1 for% wrar @ W
g Rt A Yaa ot § 9% qEw A
TE | gEfey A A w6 ¥ Ay
e R e A A & ¥
fafire safeq WY 99 Iq AL a9F @K
qK WTH ST FT AT FEAT &Y T W
wwfg o q@ B TAW ET
arfer fir saw feaede #v st faea-
aifar § s ot fF awardr Sl @
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wrafag § 398 @A § 7 3 949-
FTO sy faend 7 gg Ofq ¥ faad
qIfw gH @0 wrarAY ¥ Iq A9 qE

g gfeawr faast & & qre,
YA qAA FHT IAGT qrAY TRE T
AYTE ¥ g 1 F weAY AgET A O39F
forg i 3T =gar § O SRR qim
dIqTg AT H 23,000 AX IRE
ifted @Y FT d6cT fhar & a9
TgT §I qT ANA §T § | TR w
tfF 1964 % QU 4 aF 17,009
T T § W aTEY AT A GF AT
¥ zafery o) T 978 Furg AT ITEAT
g FifF w¥ wa § ot i W 40
qIT gL & 6 HEHA T4 dgi W
oifee @s mar ¢ 1 AfFT § 39T e
9 A Hawg fearsa fe o o7 Q¥
gar® 95 g1 & 99 e R faar ¥ 019,
&y, maraqe Wiy S R 20,
20 WX 40, 40 FIA F AT FIE TEE
wifEg Adt & | § 979 IwATET FOW
fF g2 aF aro 1o afwT ¥ 357 wia-
A ¥ 9 T qTT FT ATTHIA F AT
TF gT 973 IATH ST e wfwT
BTTET AZY &, TIET AT R IT FT F47 &,
agi o g1 & fag 1 Afaasw &
I307 1 ¥ wrm w4 fF 4T Jaadig
I § T qIT FY 3AIEAT g1 F1AAY
W f37 3ATRT &1 747 WY IR Arfed
& gfrar agr fadr § agi g7 & fag
NEd TFAAM g SAqaT |

¥ 7 # fafqeex agn & Wk
TeEATEr F® f gAfET F g A%
qreE AR AT G & ITHT FTH Q€215
9z ATEH & g gaT § | {4 g W
& 3TAT graY & fF SA9T avearg faw
22 T3 WIZATT § | ST 911 AT 7FwE
& I & AR A0 709 FI4T F gFawg
& FTT FFEAT FA T 7T FC R
& 99 3g aF ao9E Fraq § fe o
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fa® 22 " WMEATT 9T FIA TG
ST @1 E | F weat ARy  fAdza w€ar
fF 3 39 22 ¥97 A1 wq@ FX I _A7AT
fag a0d & 359 g7 F FAarial
Frugmi war faa wrE W3¢ ¥
373 Wt ag wgarg wer fzar s wE
EIZA SI&T & T AT fremarar @ AT g™
UST FT gAY A& |

S Qe g ATE  fawmr &
FHAQ E IR AT oG T H TR
aure Ty T F  FIET IAWE HT
Tga w90 qOF ¥ gfwm frar g w%
g 9999 ¥ guga § | zafaq &
argar g fr % & #9 g fa § @1 g7
T @ faar orw, X & oWt S &
faq ag smawar agm & ww O
gT 2T & fawrr & s a9
@ fag axg § Usa ¥ FAAE 1
TIAY wEaqrEl A gAw & gfaar
faeat 8, fa@m@Ey & ) 38 @™
urfs faaft & 7@ giaar €7 ol Y Y
gad &Y A | HAT IT FY 78 glawr
T2 faaat 1 & @ art & faqw s8m
fF fae awg & Uo7 TR F FATfE)
F AT 987 F AW 9T @AW AR
g wrfE #t gigar fawdt @ 3 glaar
T AR AR T qIFN & AW F WY
faar

Qe g% 2&hTw fawrr & &-
IIfEl & @A & Iy qFwAT ) ghaar
AT A 3 AR gEw F R # 5
aga wfeard w1 qm w7 AT
W @ 39 F faq geax wHT A 99y
91F, Afwq ozt 99 & fag aF™ TR
AT GRS §, FHE WX W7 WEAWE
EHTEt awe faw svar 8, we @Y
qg AEM I BT WATIE FIAUT agT
g8 7 g A W 99 sHafEl & fag
HATAY qGT I T I947 2 qTfE 37 HY
Ty graeaY wfear gw Y g &
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[qi g @0 A7)
g w3t § 5 gw avaew § fafaeex
ATEE, T £TTF ST |

wa A & fafreec aga N 39 &
fawrr & o wafa g€ & 9w & fag
AR FAT § |

a1 f uF AT qIET X Figr qv
&t Wy aigm f5 w9 § ®w  °g swFEw
#! w17 fF gL UF  EFATHT sTF I
¥ oF AT A e wfe €Y
e g1 WA |

IqEAH WA, gH AN AT &
& s wfusifat 1 593 qraggy
gaEy &1 fawg wfe @ & foo
‘gafedom & wfumfat ¥ ey warfaa
AT T B, fraet a<g #Y 39 ¥ qwaTe
wTAT AT  qT g AT T § gafaw
Y duadiy AT ¥ w7 ¥ F9 4G
T 8 97 fF gT uF samw TR
g & TN M oF SHTE wifew
F1 IEqT @Y I |

wa # §8 " e a@ <
ot § | &1 1963 ¥ I 30-To
e v7, ¥ feett framm wm@ o
TR ATA 46474 T 4T | A
A F IR IF W 99 SR
440 T9Y 7 faer wrar @Y R 7€ T
gf wiife & ¥ g o § wri g we vy
# A a1 Afeq F w1 F AW 9%
q& 440 T¥ #7 fawr ¥ & fog A
fegr mar 1 & 3 @ v AR @
grafaa wfawifan w q@ fear o
% aqaman fF & § T 81 gF F
% frar feT ag o faw AR farg
Y W fear T § ? & F fawrr ) forar
& ga 1 qar T wre feosfae Og
fra s e fem g ? 0 dwaford
3 forg 7 AL FALH AT FTAZIH &1
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IR AR § frar @ Afeq ot aF
IF A A [ A qEe TEM AT
T8 frar & 1 & fufieexr wdlew ¥
ot w= fF ¥ g7 gvarg ¥ QoEN
FFT AT AQ qFraar FL | 59 A F
% fafreex aga & wgmar agm fr
& qdaw feased feasr ¢ ag qar
T fe wfac ga a0 # $1 A
At O 71 & vy ¥ ag
G FY § fora w7 awg & qH ag 140
TIY 1 ET WA 9T @7 & | O qEww
wrafagt &1 faanr qar Y 8] S W
feaws 1qg @ gd7 MMa@ g

&9 A4 q AATHT FY 1T FY qIT
A & fag ok % ooa 1 F fag
I F AW W Iw fawe fawed §
@& S § 5 oag g ARng
ity qfeq JAgETT ATE aw &
difrg 7 @ 1 afes o/ o1 g d
AT N T EIT F AW 9T A AT T
fewve a0 fF@d 9@

Shri S. M. Banerjee (Kanpur): Mr.
Deputy-Speaker, Sir, at the very
outset, I must congratulate the post
and telegraph employees on the
wonderfu] job they have done. At
the same time, I do not hesitate to
congratulate the new Minister who
has behaved so well in all the.All-
India conferences. I know wherever
he went to inaugurate the conferences
he hag created goodwill, a good indus-
trial relation among the workers. I
hope that he will maintain this, and
I assure him, as the president of so
many all-India unions of the post and
telegraph employees. of my warmest
co-operation at every stage to better
the post and telegraph service,
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I must say I would fully agree
with what my hon. friend Shri Daji
has said about the P & T Board. I
1o not want to dwell much on it
because the time at my disposal is
very little. But I must say that there
shoulq be some improvement of the
P&T Board. When this Boarq was
created, it was supposed to be an
autonomous body with full powers,
but our experience has shown that
this Board is unable to discharge its
«duties because of certain limitations.
I would request the hon. Minister to
accept some of the suggestions given
by the National Federation of Post
and Telegraph employees which are
very constructive, and I am sure that
the acceptance of these suggestions
will definitely improve the working
«0f the Board.

I also feel that more powers should
he given to the Member (Staff). I
‘have been pleading in this House
from year to year that unless the
Member (Staff) is given more powers,
it is impossible for him to alleviate
the legitimate grievances of the em-
ployees. We should not expect that
every time the federation officials or
the all-India union officials should go
and meet th~ Director-General. If
more powers are conferred on the
Member (Staff), things could be
squared up.

Then I come to another very vital
point and that is about the =zonal
reorganisation scheme. It was intro-
duced about four years ago, ‘and it is
nearly four years since the scheme
has been working in three zones, and
., this matter was fully discussed at the
annual conferences. I am sorry to
say that all the employees unani-
“mously passed a resolution that singe
the scheme has almost failed it should

be abolished. I have a reso-
lution passed by them unani-
‘mously requesting the Minister

and the Director-General to do away
with this, because it has not served
the purpose. I am sure if the minis-
ter examines this objectively, he will
<ome to the conclusion that this
should be done away with.
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I come to the question of linemen
in class IV. Much has been said in
this House previously about the pro-
blem of casual labour, Mr. Daji also
has referred to it. Government have
accepted that the contract system
should be abolished and they have
also introduced a scheme of decasua-
lisation in railways and other depart-
ments. So, I request casual labour
should be abolished. Now the P&T
department has expanded and I am
sure these casual labourers can be
converted into regular employees.
That will give them more security
and in return they will give their
best to see that the department
improves.

I must also cxpress 'my concern
over the awful conditions of the
extra-departmental employees. A
committee was appointed at the time
of Dr. Subbarayan. They submitted a
report which was accepted in some
portions. Yet, their condtion is so
wretched that it produces horror and
pity. The minister, with his heart
which beats for the commmon people,
will, I am sure, rise to the occasion
and see that their conditiop improves.

Coming to the telephone training
allowance, at present it is gurprising
that the linemen are getting only
Rs. 3. It should be increased to Rs. 10.
If there is a proper objective discus-
sion, I am sure we will be able to
convince the minister and the officials
that this deserves consideration.

The house rent allowance of line-
men is only Rs. 2. It should be in-
creased to Rs. 10. Is there any palce
in the country where a house can be
had at Rs. 27 Even for sleeping on
the foot-path in Delhi, Calcutta and
Madras, certain contractors charge 4
to 8 annag per night. They earn
money out of the misfortunes of the

poor people. I request that this
allowance should be increased from
Rs. 2 to Rs. 10.

I would also invite his kind atten-
tion to the condition of sorters in
the RMS. A new system has been
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introduced and it has become impos-
sible for the sortcrs to work
smoothly. 1 have seen how the
sorters work in places like Kanpur
and Allahabad. Had I been in their
place, I would have sent the
dak meant for Bombay to Madras or
anywhe.c clse. But they have a cool
brain and they send the dak to the
proper destination,

Coming to the construction of
quarters for the ‘employees, I am gne
with the Federation when they say
that some special allotment should
be made in the fourth plan for this
ourpose. In the P&T colonies, hardly
10 per cent of the " employees are
given quarters. It is high time more
funds were allotted for construction
of quarters.

About dearness allowance, refe-
rence has been made in this House
many times before the Finance
Minister and other ministers and be-
fore Government as a whole that the
D. A. of those who in the lower
scale-getting Rs. 70 to Rs. 109 and
from. Rs. 150 to Rs. 209 should be
increased.. This ghould be considered.
le '‘may say he is not the Finance
Minister. But if he pulls his weight
properly in the Cabinet, I am sure a
decision can be had in favour of
these employees.

In conclusion, I request the minis-
ter to issue stamps in the name of
some persons I am going to suggest.
He should agree to issue a stamp in
the name of that great Mythili Saran
Gupta, who was a great poet and also
in the name of Sisir Kumar Bhaduri,
who was known as Natya Samrath,
who belonged not only to  West
Bengal, but to the whole of India. I
also request that stamps should be
issued in the names of renowned
artistes and musicians like Vishnu
Digambar,” D. V., Paluskar and Ustad
Faiyaz Khan. I am happy the minis-
ter has issued a commemorative
stamp for Ganesh Shankar Vidyarthi.
I hope he will bring out a stamp.
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in the name of the late Maulana
Hasrat Mohani who sacrificed the last
days of life in the national cause. I
also hope that a stamp in honour of
that great politician and poet, Pandit
Balkrishna Sharma, will be issued
Very soon,

Shri Mahesh Dutta Misra
(Khandwa): Sir, at the very out:et,
I wish to congratulate the minister
for having accepted the responsi-
bility of the communications depart-
'ment. I hope he will continue to be
the Minister of Cofamunications for
some more time, because a great res-
pon-ibility rests on his shoulders.
One of the most essential serviceg in
this country is being neglected by
the Government agencies as such.

In the beginning, I would like to
raie two demands of Madhya
Pradesh. One is about the transfer
of the office of the central circle
from Nagpur to Bhopal. I hope the
declaration made by the minister of
Bhopal would be implemented that
the office should be shifted before
July. 1 hope he will say something
in this regard on the floor of the
House al:o. Although I am quite in
sympathy with the grievances of the
Berar and Nagpur people, I do not
want that the golution of their grie-
vances should be made a condition
precedent to the transfer of the
central circle from Nagpur to Bhopal.
I would like that their grievances
should be looked into and all possible
steps should be taken to satisfy them.

There has been again a complaint
from the people of Jabalpur that the
Telegraph Workshop, which has
shown a good deal of efficiency and
output has not been given due en-
couragement. The need for the ex-
pansion of this Telegraph Workshop
has been there. There have been
suggestions made in the past about
it, but the expansion programme has
not been implemented.

Now I come to the various sugges-
tions made by Mr. Daji, Mr. Banerjee,
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Mr, Pandey and other friends. Al-
though I would like to endorse them
all, but I shall not do it in the same
language in which Mr. Daji put it,
becausc it makes all the difference
when a person speaks as an opposi-
tion member or as a member of the
treasury benches. Still we agree
with the basic demand that the P&T
Board should be put on a par with
the Railway Board. There are so
many discrepancies in the running of
this Board without any powers, but
with more liabilities. The labilities
which are there in the Railway
Board are put on the P&T Board,
but the powers. autonomy and initia-
tive hrave not been granted. I would
like to endorse the demand by say-
ing that it should be put on a par
with the Railway Board, because
P&T is equally important. It is one
of the important public undertakings
with a commercial bias. So far as the
commercial aspect of P&T is con-
cerned, it cannot be left {0 the wishes
or caprices of the Home or Finance
Ministry personnel. It has its own
needs and it should have all the in-
itiative that it requires. There
is a great need for making cer-
tain changes in the organisational and
administrative set up in the P, & T.
Department. T think the need to look
after these changes in the P. & T.
Department is more important than in
other administrative departments. I
would like to emphasise on the point
that so far as the administrative as-
pect of the P. & T. is concerned, there
should be a committee set up to look
into the day-to-day grievances in de-
tail, because when I come into con-
tact with the workers I find that they
have certain grievances and most of
their grievances are in connection
with administrative personnel or the
whims and caprices of the bosses.

These are some of the things that
are related to the general characteris-
tic of the country as a whole because
our : dministrative machinery—I1
would like to be a little frank with
the administrative set-up in our coun-
try—is still dominated by the feudal
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spirit of the British Empire. They are
still dominated by the impression of
bara saheb. Therefore, whenever I
go to my union friends I tell them
that some day they will also become
bara sahebs and therefore they shonld
not forget that the complaints thut
they were making against their bosses
might crop up against themselves..
Therefore, this is a kind of general
malaise in the country, this bara saheb
mentality. But it assumes greater im-
portance as far as the P, & T. Depart-
ment is concerna2d, because the
workers there are concerned with one
of the most essential services for the
people, and when grievances from
them come and compiaints accumulate
the whole P.&T. department is defam-
ed. Here, in the House, also occasional-
ly we hear of telegrams, letters and
other things not properly looked after.
There are delays. Sometimes the
newspaper people are also very enthu-
siastic about publishing certain things,
that a post-card took five years or ten
years to go from one place to another
or that a telegram was delivered
after a couple of months. All these
things crop up.

But there are only very few such
examples. Normally the P & T.
Department works quite efficiently
and honestly. Let me, Sir, in this
House, congratulate the P & T wor-
kers that in spite of the distress and
difficulties experienced by middle
class people in the country due to
price rise and various other things and
also due to the administrative diffi-
culties, they are working very hard,
quite honestly and very efficiently.
Therefore, their reeds and their
grievances assume greater importance
and they must be looked into by the
Department and also by the Govern-
ment,

I would like to emphasise only a
few points so far a3z parity with the
Railway Board s concerned. First of
all, as I said, all the liabilities have
been imposed on the P & T Depart-
ment but not the initiative and auto-
nomy. In matters of revenue reserves
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and renewal reserve fund, the P & T
Department is treated on the same
basis as the Railway Board. They are
asked to give the sume dividend, The
responsibility is the same. So the
moncy must be reserved to be used in
the event of any contingency. But,as
I said last year, the contingency never

ariscg and the P & T Department has .

never been found wanting in paying
the dividend. Where is the necessity
of aliocating all the revenue reserves
towards this fund? Something must
be given back to the P & T Depart-
ment. When we wany to take
something, we find so many notes
coming from the I'inance Ministry
and matterg are delayed and delay

in this particular essential service
causes havoc. There is no scope for
improvement. We cannot have any-

thing. In the case of staff quarters,
against a sum of Rs. 120 crores that
was demanded by the Department I
am told that only Rs. 40 crores is go-
ing to be sanctioned in the Fourth
Plan. From this we can understand
as to how the Government of India
in the Finance Ministry or in the
Home Ministry deal with the P & T
Department. It is not considered on
a par with the Railways because it is
not considered as important as the
Railways. Therefore, I endorse the
demand made by my hon. friends
that it should be made completely
autonomous and completely on a par
with the Railway Board. Unless
these powers are given the P & T
Department cannot become as efficient
as we want it to be,

I will give you only two examples.
in matters of break of service the
Home Ministry is consulted and with
-out getting the approval from the
Home Ministry the P & T Department
does not proceed in the matter, Simi-
\arly, in cases of re-constitution of
cadres—a few cadres—the Finance
Ministry is to be consulted. Files
are locked up there and they do not
tome to the P & T Department very
vasily. Therefore, all the work s
held up. This delay in matters of
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the P & T Department, as I said,
creates havoc. As I said, this is one
of the most important reasons why
the P & T Department does not work
as efficiently as people want it to be.
Therefore, in most of these matters
where any commercial undertaking
would have all initiative and all the
powers, the P & T Department is
denied initiative and autonomy. It
is very necessary, therefore, that
looking into the commercial aspect
of the thing and looking into the
public undertaking aspect of the
whole department, all these powers
should be given.

Secondly, I would like to emphasise
that in a society which wants to go
towards a socialist and democratic
goal, to achieve a really democratic
goal it is necessary that certain heal-
thy traditions are laid in this depart-
ment. Administrative changes and
reforms may not matter much in some
other department, but in this parti-
cular department administrative
changes and reforms cannot brook
any delay. Therefore, when you are
not giving complete satisfaction to
our workers in matters of dearness
allowance and other things, at least
give them a very healthy and a very
democratic set up in which the feudal
mentality of the bara saheb and bos-
ses would go away and there would
be enough of sympathy, humility,
liberality and democratic temper
shown by officers and they would try
to deal with people in such a manner
that the democratic socialist goal is
achieved at least in the P & T De-
partment.

Shri Cubbaraman (Madurai): Mr.
Deputy-Speaker, Sir, I thank you very
much for the opportunity you have
given me to speak on the Demand for
Grants relating to the Ministry of
Communications. After persistent
and continuous demand the Govern-
ment agreed to form the P & T Board.
Though it has been there for some
years it has not been functioning as
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it was expected to. I join some of my
predecessors who talked about the
hardships suffered by the P & T Board.
Though it is said to be an autonomous
body, its functions are conditioned and
limited by other departments like
Home and Finance. I would like the
hon, Minister to go into the matter
and see that the P. & T. Board func-
tions as an autonomous body as the
Railway Board.

Housing quarters are most import-
ant for any worker. Unless the work-
ers have got good accommodtion their
efficiency is very much affected. When
we have got nearly one-third of the
railway workers being accommodated
in good quarters as far as the P. & T.
workers are concerned not even 5 per
cent of them have been provided with
quarters. The allotment set apart for
accommodation or constructing quar-
ters is very low. It should be in-
creased. Especially in big cities like
Bombay and other places the workers
find it very difficult to get houses at
reasonable rent. Though it may not
be possible to invest large amounts on
construction of houses I would like to
suggest that in those places 50 acres
to 100 acres of land may be purchased
and houses may be constructed as
and when funds are available. Any-
how I would request the Government
to raise the amount set apart for
housing and build as many houses as
possible.

15.39 hrs.
[MRi, SPEAKER in the Chairl.

I would like to place before the
hon. Minister some important points.
In Tamilnad as we all know, one of
the reasons for anti-Hindi agitation
was that post-cards, money order
formg etc. are printed in Hindi
Sometimes, English is also added to
Hindi. But that is not enough. Until
a few years back, these formsg were
available in Tamil. So, I would re-
quest that money order forms, post-
cards and other forms should be
printed in the language of the region.
If necessary, English and Hindi may

be added alcng with the
language.

regional

An hon. Member: That is not pos-
sible,

Shri Subbaraman: If that is not
possible, the language of the originat-
ing place should be there in money
order forms and post-cards,

Then, even though the availability
of formg has improved somewhat of
late, the position is still not quite
satisfactory. In some of the small
post offices even now forms are not
available when people ask for them.
I hope that will be attended to.

Though there is a great demand for
telephones, the supply position is not
satisfactory. To meet the increasing
demand, telephone equipments and
cables should be ‘manufacturedq in
larger numbers.

Whenever we do not get the num-
ber we want when we dial we com-
plain to telephone No. 191 or Ssome
such number, Then we are referred
to some other number. Even when
we refer to that number many times
we do not get a satisfactory reply.
In order to avoid inconvenience to the
public these things should be pro-
perly attended to.

Also, in big cities like Madurai, coin
phones may be fixed at the railway
stations and central bus-stands.

1 have one more point of local im-
portance to make. Madurai is a big
city and junction. The RMS office at
Madurai junction is a very small and
crowded one. Though it served its
purpose well some years back., now
that its activities have expanded the
place looks very crampeq and that
office is not able to function properly.
I would request the Department to-
construct a separate building for RMS
or ask the railway authorities to give
them more gpacious accommodation.

With these words, I support the
Demand for Grants relating to this
Ministry.
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¢ afew ag o Jowdn & F9 W §,
ST ¥ ST #T 9gd FT gear § |
I A AT T T FY TIATAT AEAE |
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W T g W g, e
¥ 919 Fg QN E | T A9 TG
TR e =g A FE A faer
qraT g | F% ax fow & gw faemar
wEd § 97 A & A, & faera qudd
®Y 5Tow § FY gF AT g7 WRT g § |
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¥ g A A ®
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g g frmam & § @@ fawmr 1
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MARCH 31, 1965

Communications 7036

FAHY, T o THo WYo #Y WX ferdy

fTo Qo Sito 1 & T #Y J@AT
=ifge

fom_sw1t # #ivr W arat
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FA ¥ fag gy MR ¥ TE@TS
AR FTET qTaT § WK ag faeet
faaar § 1 wa¥ 9 qv@ 97 AT 0
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g94 4R 91 9 § fF wr wser
&I R | {R §qHT A7 qrody f7aem

TT W3 F qrg ¥ 37 frarr s
At F awiT FE@0F

The M:nister of Communicaticns
and Parliamentary Affairs (Shri
Satya Narayan Sinha): Mr. Speaker,
Sir, I have heard with great atten-
tion all the hon. Members who have
taken part in this discussion. The
House is perhaps aware that this is
for the third time that I have come
before this House to get the Demands
of the Ministry of which I have been
in-charge, passed.
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On the previous two occasions, it
was. my good' fortune that I received
from all sections of the House not
only ordinary bouquets but very or-
namented bouquets and, if I may say
s0,” perfumed bouquets also. This
time I had anticipated that I would
receive some brick-bats also.

.Shrl Daji: How can that be?

Shri Satya Narayan Sinha: In the
case of the Department, big as it is,
it is quite natural......

Mr. Speaker: Nobody would throw
brick-bat on perfume,

Shri Dajl: You ought to be in the
Opposition,

Shri Satya Narayan S'nha: But I
must admit that even some brick-bat
which has been thrown at me has
been done so mildly that I did not
feel it hurt. One unique thing has
happened. The hon. Member oppo-
gite—perhaps I am the Member who
is here for the longest time in the
House; 1 make an exception in the
case of Dr. Aney—has for the first
time thrown some bouquets. It is my
very gool fortune because he is al-
ways critical and even then he has
said something good. In my case, the
hon. Member has been very kind.
It is a unique thing,

Shri Daji: Take it with a pinch of
salt.

Mr. Speaker: He is not doing jus-
tice to Dr. Anev because bouquets are
never thrown but they are offered.

Shri Satya Narayan Sinha: Thank
you. I stand corrected.

Sir, I am one of those who always
welcome constructive criticism. It is
the salt rf democracv. What is demo-
cracy without criticism? I believe in
the old saying of the great saint
Kabir :

fre-fr3 —fat girr =2 g
‘“You must have your cirtics even

in vour courtvard so that they may
always reming you of your failures, of
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your shortcomings, of your draw-
backs.” And they are our best
friends, not those who ccme and play
sycophants, They are no good. k
may tell you that in democracy we re-
quire them but not those who do no#
see any good and who go on criticis
ing. With rezard to such critics, one-
should not at all be anxicus to pay
any attention to them. But with re-
gard to a constructive criticism, if i#
comes from any quarter, a man whd
is in-charge of any responsible work
in democracy shou'd be very parti-
cular.

-Only one request, if I may make
with your permission to the hun,
Members of this House is that, by all
means, they may criticise but they
must also take care to see the backe
ground in which a particular Ministry
or a particular individual is function-
ing. The background and its context
is very important. I would, there-
fore, before I come to defend the
points which have been raised, make
one point particularly in regard to the
Department of Telephones about which
generally we hear so many complaints
from all sides. I am quite conscious
of the difficulties that the Members
have to face. I have to face the same
difficulty sometimes. And you must.
know that even if I make a call, 1.
never disclose my identity that I am.
Minister in-charge of Communica-
tions. I know the difficulties. Bup
with regard to this particular item,
that is, Telephones, I would requess
the Members to see how this thing hap-
pens and what is our difficulty. In
Bombay alone, 20,000 telephones are
working since 1924. The life of those
instruments is only for 25 years. They
became wo~n out, practically dead, in
the vear 1949 and still we are trving
to whip the dead hor-e. The design-
and pattern of the equipment was .
mnade for taking four calls per phone:
per dav. But actually they carry e
load of “6 ralls per phrne per day,
that is, four timeg overloading. As..
recards the duration, the equipment
was designed to take the load of each.
call for 80 to 90 seconds. But actually
the holding time is 4} minutes, that’
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is, three times overloading. And all
‘this overloading is on the worn-out
equipment whose span of life was
over in 1949. You can well imagine
what performance you can  expect
from such instrumenfs. Of course,
you can very well say that the only
solution is to scrap the whole thing
and get new things. We ure trying
to do it, but it is not so easy to do
it overnight. You are aware of the
financial stringency that we are pass-
ing through. As Shri Daji hag said,
and to some extent, rightly too, when-
ever we want to get any project or
scheme sanctioned, the Finunce Minis-
try is there, Of course, it is the
legitimate duty of the Finance Minis-
try which it is doing, because it has
always to act as a check on the other
Ministries. But the Finance Minister
alsg cannot help it, because the over-
all financia] position is knowpn to
-everybody.

16 hrs,
&t v Tt oA

‘Shri Satya Narayan Sinha: It is
very easy for my hon. friend to say
so. But I would like him to consi-
der his own case, because then he
will realise the difficulty.

Given the limitations both of volume
‘apd of technical equipment and also
the natural imperfections of human
beings, I beg to submit that the per-
formance of this Department is not
‘bad.

Shri Shinkre (Margagoa): Not very
‘bad.

sh Tt @ ¥ AT R

-Shril Satya Narayan Sinha: That is
‘what 1 am saying. I do not claim that
it is very good. At least I can say
that it is somewhat satisfactory. 1
do not mince matters, I call a spade
:a -8pade.

IR WERY WX N &
g A At f aw e
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Shri Satya Narayan Sinha: I bava
sent round a small brochure to hon.
Members. I do not know whether all
of them have cared to go through it,
because the other day when I met
some hon. Members they said that
they had not receiveq it. Perhaps,
they do not care to look into the
papers which are being sent to them.
In that brochure we have given ex-
tracts giving the opinion of foreign
correspondents and agencies regarding
the P. & T. services and the services
connected with overseas communica-
tions. 1 would crave the indulgence
of the House to mention a few of
those extracts; if my hon. firends had
cared to go through the brochure,
they would have founq out that some
of the foreign correspondents had paid
glowing tributes to our services, re-
garding them—I am just quoting—as
‘first class service and one of the best
seen anywhere in the world’; in ano-
ther place, the brochure says ‘excel-
lent service’, ‘could not have been
better’ and so on. I would like to
point out that these foreign corres-
pondents and dignitaries go rounq the
world to various countries and see the
functiong elsewhere, and, therefore,
they have a definite criterion for jud-
ging the performance of the P. & T.
services in India as compared with
those in other countries. I admit
that there may be some tributes paid
only out of courtesy, but certainly if
they had seen defects and had suffer-
ed from the deficient working of these
services, as some hon. Members here
have, then they would have come out
with complaints. The mere fact that
no complaints were received and only
compliments were given by them, I
think, goes to show that our services
do come up to a satisfactory standard.
The people who have come from vari-
ous countries have compared our ser-
vices with the services they get in
their own countries and then have
paid these tributes.

Shri M, R. Krishna (Peddalli):
After all, they will have to be gene-
rous when they come here.
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Shri Satya Narayan Sinha: That
does not mean that [ am self-compla-
cent or that I am indulging in self-
praise. I am only trying to high-
light what may be lost sight of or
underwritten in our mood of criti-
cism 0 only find out our shortcom-
ings. I am not saying that the Depart-
ment is perfect and that there is no
defect in its performance. There are
quite a number of them and they have
tn be remedied as soon as possible.
There is scope and also a need for
improvement. I know that some times
some people fail to get their telephone
cal] matured or fail to get their lctter,
or their telegramis not delivered in
time, and the individual concerned
_suffers cent per cent loss on account
of that. The plea of a small percen-
tage of defects is no consolation to
him. What I want to bring out is that
our attainment has been short of our
aim at perfection due to some unavoi-
dable reasons. It is no¢ that we must
not aim at perfection; that is a thing
which everybod should try in all
walks of life, and particularly in a
Department which has to serve the
public,

Ever since 1 took charge of this
Department 1 have all the time been
emphasising that in order to improve
matters we must eliminate delays. I
have been telling my friends inside
and outside the House and elsewhere
and all the officers of whichever Min-
istry has come under my charge that
all this talk about sadachar and other
things will not be able to eliminate
the corruption which is prevailing,
but nine out of ten cases of corruption
will disappear the day delay is elimi-
nated. There is no doubt about it.
Delay is the mother of 90 per cent of
corruptions. If we try to delay mat-
ters, then it breeds corruption, for
instance, delay in taking decisions, de-
lay in giving telephone, delay in
booking telephones, calls and so on;
if you analyse all these things you
will find that delay is the mother of
90 per cent of the corruption cases
which are prevailing here today.
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You will be glad to note that ever:
since I have taken charge of this.
Ministry, I have askeq my officers to
avoid all delays. You would forgive-
me if I say that I do not keep any
file with me for more than 12 hours
even; in spite of the fact that I hgve
not been used o this kind of adminis-
trative work, and it is a new thing
for me, I have still tried my best not
to keep any file pending with me for
more than 12 hours.

Mr. Speaker: Is that the reason for:
not delaying?

Shri Satya Narayan Sinha: I h.g’ve-
also asked my officers to give me a
return, fortnightly anq monthly, show-
ing how many files they have receiv-.
ed, how many files are pending, why
so many fileg have not been disposed.
of and so on, and they have to sub-
mit explanations in regard to delays,.
and the result has been that many old:
files have started coming out of the-
archieves. It is a fact which I gm.
mentioning. But I would like the:
House to appreciate the steps taken to.
avoid delay.

There is one other thing which 1
should mention. I do not beljeve
very much on this kind of noting
and counter-noting and writing notes
on the flles. I have started discuss-
ing matters with the members of the
P, & T. Board. My hon. friend Shri
Daji has rightly said that the powers
of the board should be enhanced.:- T
must say that nobody would be hap-
pier than me if the Board would get
more powers, but with whatever
power it possesses at present, we are
working at best possible speed and
efficiency. As I have said every week
we meet, sometimes twice a week and
sometimes even more than twice. We
meet across the table; all the members
of the P. & T. board come, and we
discuss all the problems there. We
have free ang frank discussions;
there are no inhibititions there. The
result is that we have been able to
take quick decisions. As many as
90 decisions have been taken so far.
You will Be surprised to kmew that
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some of the officers below feel that
we have taken so large a number of
+decisions that it is rather difficult for
-€hem to implement those decisions.
"The gear has been reversed now.
.And they say that I am going very
Last.

8hri M, R. Krishna: They may be
‘wrong decisions also,

Shrl Satya Narayan Sinha: I would
ke to tell. hon Members that I may
also take wrong decisions sometimes;
I do not mind taking ever wrong deci-
sions but decisions should be taken.
It is much better that wrong decisi-
ons are taken sometimes than that we
should wait and play Hamlet all the
time thinking ‘To be or not to be’,
because that kind of thing is not
good. I have therefore told all my
officers that if they commit bona fide
mistakes in taking quick decisions, I
shall defend them and support them
{n all possibility and probability.

‘Shri Hem Barua (Gauhati): If de-
-cisions are not implemented, then the
«decisions become abortions.

‘Mr, Speaker: Order, order.

‘S8hrl Satya Narayan Sinha: Let
there be delivery first. Then there
‘will be no abortions,

‘There are a large number of forms
4n thig Department. In order to eft-
ect economy, I have asked them to
see how many of them can be eli-
‘minated, because some of them are
absolutely redundant and there is no
dount about that, and in the case of
som. of the formg their size can be
ghortened. 1t is such a huge Depart-
ment which handles a large volume
of work. Some hon. friends have also
mentioned this fact that the Depari-
ment handles about 1.50 crores of
letters every day.

I would beg of Members to just
consider this, It is true that some
letters were not delivered and some
telegramg were not delivered in time.
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Such mistakes may be there.: -But

we handle every day lakhs of tele-
grams. We handle every day one
crore fifty lakh letters. TR

. A}
Shri Kapur Singh (Ludhiana): How
many of them reach their destination?

Shri Satya Narayap Sinha: I am
coming to that.

Even if five mistakes are committed
in a thousand cases, I would consider
the performance first cla:s. Out of
1 crore and 50 lakhs letters handled
everyday, if 1,000 or 2,000 go wrong,
I do not mind. After all, we must
look at it against the background of
the quantum of work they handle
everyday.

off army © WEY WERwW EY ag
- gfrarz qaa § 1 oF N qu g A
wifge

Shri Satya Narayan Sinha: I have
already said that for these people
who do not get the letter in time the
loss is cent per cent. I have said
that. But I would just place before
you for your kind consideration the
immensity of the work handled.
After all, nothing is perfect in the
world. Human machinery is never
perfect. If Shri Bagri were to handle
this, I am sure he would commit more
mistakes than what these people do.

st ay fewd (FX) : &
g o & fe ax Tw ¥ W
g1

Shri Satya Narayan Sinha: As re-
gards forms, we very recently intro-
duced g scheme for the sale of M.O.
forms. This has been criticised. This
scheme was brought into effect from 1st
March 1964, the sale price being ad-
justed against the money order com-
mission. Shri Bagri mentioned about
Satya Narayan Katha in this connec-
tion. Perhaps he ought to know that
whenever a man is in trouble, it is the
Satya Narayan katha that is recited.
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That is the Hindu belief, and being a
Hindu, he should realise that Satya
Narayan katha is always essential for
a man whenever he is in distress.

I was speaking about levying a
charge on money order forms,
Why was it done? I would beg of
Members to consider this. The charge
is 3 paise per form. This was done in
view of the fact that money order
forms being available free of cost,
there was a huge wastage. Some peo-
ple used to take them to their homes
for lighting the fire or choolha.

Shri Hem Barua: That is not true.

Shri Satya Narayan Sinha: These
forms being free, they used to take
them free to their homes. They are
thick. You could get any number of
forms you required. So this was done.
Hon, Members will be glad to know
that this scheme hag resulte in a
saving of money order forms of the
value of more than Rs. 3 lakhs, and
wastage which was about 23 per cent
has been completely eliminated.

Hon. Members might have noticed
that very recently—on my initia-
tive—the department introduced a
foldable envelope, as an experimental
measure in Delhi, for the use of send-
ing telegrams and thereby elimirated
a separate envelope that vraz used.

. Shri Hem Barua: What is that?

Shri Satya Narayan Sinha: You use
a foldable envelope. That will save
money and also time, because you
do not require a lifafa. I do not be-
lieve in lifafa. Therefore, it has been
introduced.

Besides this, we have also decided
to introduce a scheme of giving
awards for the best suggestions avail-
able from the employees of the de-
partment. This Is for the information
of my hon. friend, Shri Daji, who
mentioned about it. We are contem-
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plating to have three such awards:
first, second and third, for the postal,
telegraph and telephone branches,
and also merit certificates when the
suggestion does not come up to the
standard to merit an award. I am
sure those who work in the field
know well how and where econcmy
can be effected and what simplification
can be introduceq conducive to cffi-
ciency of the services. They also know
what are the handicaps we suffer
from, as only the wearer knows where
the shoe pinches. I am sure when
this scheme of awards gaing currency
and the workers take to it, we shall
have many fruitful suggestions com-
ing from them. I assure the House
that we will give the all possible at-
tention to them and see that if the
suggestiong are really good, they must
be given effect to.

As regards installation of latest
equipments in the telecommunication
field, the strides of progress have been
impressive. As hon, Members are
aware, direct dialling scrvices are
already available between Dethi-
Jaipur, Delhi-Agra, Delhi-Kanpur,
Agra-Kanpur and Kanpur-Lucknow.
At present, they cover a distance of
500 kms. When our plan of co-axial
cable is completed and cross-bar
trunk automatic exchanges are instal-
led, we will have direct dialling in-
terconnecting thirty importart cities
and covering a distance of 2,090 kms.—
a performance in the field of telecorn-
munications which can well be a mat-
ter of pride for any adavnced coun-
try. In order to facilitate introduc-
tion of direct dialling system, we are
also going in for microwave radio
links which will provide hundreds of
channels, enabling wus to introduce
direct dialing system. By the end of
the Third Five Year Plan, we are ex-
pecting to have about 2,300 kms. of
microwave links. Let me add that
laying of co-axial cables is being done
at the rate of 2,000 kms, » year and
microwave radio system at the rate
of 1,000 kms. a year. Besides these
steps, we have undertaken a big
gcheme of tetecommunications for rail-
way electrification, About 500 krus. of
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¢able a year are being laid along AC
electrified railway tracks for use of
the Posts and Telegraphs and the
Railways.

About local telephones, the stride
of progress has been, by any stand-
ard, impressive. From world statist-
jcs, the rate of expansion of tele-
phones in India has been from 5,18,026
in 1962 to 6,02,630 in 1963, that is,
more than 16 per cent increase over
1962, which is the highest percentage
increase in any country in the world.
In the current ‘year, we have not
reached that. But this is the expan-
sion. This year we are expecting to
provide 90,000 additional telephones.
Hon. Members will be glad to know
that the target of 3 lakhs of tele-
phones to be provided in the Third
Plan has already been reached and
the target has been raised upward to
4 lakh telephones during the Third
Plan period. T think very few targets

in any plan have been overreached
like this.

~ It we compare the P&T services as
they were before independence and
efter independence, there has been
rather phenomenal progress. I crave
the indulgence of Members to
quote a few figures. Before
independence, We had only
22,000 post offices; now we have
94 000. We are going to have 1,00,000
before the Third Plan period is over.

Similarly, the telegraph offices
have doubled since independence. On
the postal side, we expect to have
about 1,00,000 post offices at the end
of the Third Plan. As hon. Members
know, our aim is to spread within our
limitations, a network of post offices
in the urban and rural areas in a
manner that no citizen of the coun-
try may have to cover a distance of
more than one kilometre in urban
areas and three to five kilometres in
rural areas to avail of the postal faci-
lities. We are progressively investing
the post offices with the powers to do
savings bank work. In 1847-48, savings
bank work was done only in 10,000
post ofices. Now there are 47,500 post
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offices doing this work. 35,000 out of
79,200 post offices in rural areas do
savings work, that is, about 50 per
cent post officeg in the rural areas are
doing savings bank work. All these
post offices have been used for sale
of National Savings Certificates, Na-
tional Plan Certificates, National De-~
fence Certificates and other schemes
aimed at gmall savings.

Telex has been our latest innovaticn
and we are also contemplating to in-
troduce the Gentex system of circuits
switching between important tele-
graph offices by the end of this ycar.

Overseas Communications
continued to make progress during
1964-65. The internationa] telex ger-
vice, which was introduced for the
first time in June 1960 has been ex-
panding very rapidly. Subscribers on
the teleX system in India in any of
the cities of Bombay, Ahmedabad,
Calcutta, New Delhi and Madras now
have access to all the overseas telex
channels operated from Bombay, Cal-
cutta or New Delhi. India has at pre-
sent twelve telex channels working
with London. Manila, Hamburg and
Osaka. Through these services, inter-
national telex connections are now
available with 54 countries of the
world.

Service

Our international telecommunica-
tions are all on the high frequency
radio system with the exception of
some very old telegraph submarine
cables. We have therefore been ex-
ploring the possibility of adopting
high capacity communication systems
which would improve the quality of
services, As hon. Members are aware,
we have recently signed the Satellite
agreement in February, 1965 for the
establishment of Global Satellite
Communication Systemg along with
several other countries of the world.
The total cost of the Satellite System
is expected to be between 200 to 300
million dollars. India’s contribution to
the capital cost of the system will be
0.5 per cent of the total cost. The
completion of the Global Satellite
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System  will give India accesg to
modern large-capacity high-quality
telecommunication channels through

which all forms of telecommunication
facilities can be provided. For the
utilisation of the Satellite communi-
cations, India will need to establish a
ground station, Such g groung station
iz at present estimated to cost about
Rs. 3 crores, with a foreign exchange
component of Rs. 2.25 crores. We
have yet to persuade the Finance
Ministry to agree to it. I hope they
will agree.

Having established a ground sta-
tion, we will have to rent the num-
ber of Satellite channels required for
the carriage of our international tele-
graph and telephone traffic. I am giv-
ing all these things for the informa-
tion of the House to show that even
in comparison with all the advanced
countries, we are trying to do our
best.

There is also a proposal for exten-
sion of the large capacity submarine
co-axia] cable system from Malaysia
to India. After we get both Satellite
communications and submarinecables,
I hope there will be a highly efficient
ang integrateq syetem of global tele-
communicationg free from any defects
or deficiencies experienced at present.

We are establishing a network of
wireless monitoring stations in the
country to provide necessary moni-
toring information for the Wireless,
Planning and Co-ordination Wing to
assist it in itg task of radio frequenc-
ieg management and enforce-
ment of national and internn-
tional regulations. Such stations are
already functioning at Delhi, Nagpur,
Bombay, Calcutta, Shillong, Srinagar
and Gorakhpur and another station
at Madras will start functioning
shortly. These stations are equipped
with necessary specialised equipment
to enable them to supply required
data for all types of transmissions.
Further equipment is being obtained
for this purpose. These monitoring
stations also carry out
operations to the extent possible for
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detecting transmissions which are
unauthorised or which violate licens-
ing conditions in order to take suit-
able action against these operations.
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Shri Satya Narayan Sinha: Our-
factory, the Hindustan Teleprinters -
Limited at Madras, has made halting
progress for want of suitable build-
ings. The building of the factory has.
been completed, and the work is get-
ting into full swing. We expect to-
achieve the production target of 1,326
unit machines for 1964-65.

Now I come to the Indian Telephone
Industries Limited, and I would beg
of Members to listen to the uchieve-
'‘ments of this public sector under-
taking.

Shri Harish Chamdra Mathur (Jal-

ore): It has got the President’s prize;
we know it.

Shri Satya Narayan Sinha: Hon.
Members are aware that this public
sector undertaking wag awardeq the -
Silver Shield by the Committee on
Presidential Awards for being the
best among the public undertakings
selected for best all-round perfor-
mance during 1962-63. This stood first.

The gales of the Indian Teclephone
Industries Limited during 1963-64 were
Rs. 9.30 Crores as against the target
of Rs. 8.10 Crores. For the current
year, the sales target is Rs. 10.92°
Crores. We hope to achieve this
target also. The efficiency of all In-
centive Shops, taken as a whole, for
the year 1963-64 was 110.40 per cent
as ggainst 102.94 per cent in 1962-63.
This entitleq each worker to a pro-
duction bonus of Rs. 178 for the year
1983-64.

Hon. friends opposite, Shri Daji and’
Shri Banerjee, will recall that in this
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ITI there wwas some quarrel going on,
and I was appointed arbitrator. I
would request them to go and a_k the
workers, and tney will give their re-
action to my award. Some question
were raiszd about the export of the
telephone instruments. You know that
we were bound by some agreement in
1948 that we could s21l our production
only in Burma ang Ceylon. As re-
gards the export to the other foreign
countries, the agreement placed cer-
tain restrictiong on us and this agree-
ment came to an end only in 1983.
We are now free from those restric-
tions and as such we are prepared to
export about twenty per cent of our
producton from the Indian Tele-
phone Industries Limited and efforts
are being made to find a market ab-
road. In these days of competition in
the international market our exports
can be built up only slowly. In 1962-
63 our export was only for Rs. 38,000
and in 1963-64 it has gone up to
Rs. 556,000 and I hope that this
amount will increase in the years to

come,

The hon. Members must be know-
ing that we import cables from foreign
countries. In any case the Hindustan
Cables Limited, Rupnarainpur is un-
der the control of the Ministry of In-
dustry and Supply. You will be sur-
prised that whatever they produce
are consumed by us; this department
is the consumer; the entire show is
also run by our department but still
it is under some other Ministry. Ever
gince I have taken over charge, I have
been saying: please rationalise it.

Shri Hem Barua: It is the fault of
the Government of which he is a
Minister. ... (Interruptions).

Shri Satya Narayan Sinha: Sir, I
am racing against time. I wouldq like
to give the reaction of the workers. I
would just like to place before you
the telegram which they had sent to
me after the award was given. I have
already said that they had always
finished their targets or have gone
beyond their targets. They say:
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“The Committee wishes to ase
sure the Minister of Communica=
tions that the ITI workers and the
Union have glways stood for
higher production, that no efforts,
will be spareq by them to further
step up the production.”

I am sure the employees will do their
best and that they will give a still
better account of themselves, I would
also like to tell the hon. Members
about the various steps taken by the
department during 1964-65 for ime
proving the efficiency of the services
and also providing measures for wel-
fare to the employeeg of the depart-
ment. I believe the hon. Members
must be knowing that the communi-
cations provided from Delhi towards
Calcutta are on co-axial cable system
available between Delhi—Asansol.
This system enables large block of
telephone and telegraph circuits to be
provideq with a high degree of effi-
ciency. When any fault comes up in
cable, major interruptions take place.
So, it sometimes happens that you
book g trunk cal] for Calcutta and
then they say that the line is out of
order. It becomes out of order !m-
mediately after you put through the
call. Sometimes it does hup-
pen. We are (trying to tuke
al] possible measures to see that such
inconveniences are not experienced
by hon. Members.

There was an aenomalous position
for quite a long tim that while em-
ployees belonging to the Telegraph
and Telephone branches and
RMS people used to get over-time
allowance, this privilege was denied
to the clerk working in post offices,
This was examined and orders had
been issued extending similar bene-
fits to them. Similarly, orders have
been issued assuring the staff, except
those working in running trains, at
least nine holidays in a year.

Hon. Members are aware that a
huge number of extra departmental
employees in my department who run
the services in the far flung areas of
the country were not governed by
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:any rationalised rules and conditions
of service. Very recently orders
have been iSsued’ defining these con-
~ditions. © '’ ;

e ]

- Somve hon. Members have raised
“the question of the extra-departmen-
tal offices and they have said that
those people are getting about Rs, 22
or Rs, 25. It is true, but there is one
thing that hon. Members are for get-
ting. A] these employees are whole-
time workers., (Interruption) 1 also
come from the villages, as some¢ hon.
Members are. I may inform the
House that most of these extra-de-
partmental workers are teachers in
schools; they are not paid well there.
So, they make up the deficiency by
being our extra-departmental workers.
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Shri Satya Narayan Sinha: They
have to work, in general, for not
more than flive hours. I think that
they deserve something mcre, but one
should not run away with the idea
that they are all wholetime workers
getting only Rs. 22 or so. They ure
part-time workers.

stqrt N AT TR W
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Shri Satya Narayan Sinha: We have
taken some decision in that direction.
1 cannot call it a concession or any-
thing which is very favourable to
them, but we have started things in
that direction.

About telegrams, hon. Members
have voicedq complaints both outside
‘and on the floor of the Hosue quite
a number of times. It is already
known that we have got a number of
combined offices in the rural areas,
and these offices have got limited
hours of work. These combined
offices work on a common wire or
telegraph line called ‘circuit’ and there

fore the hold-up of telegrams becomes
almost unavoidable, because when one
office is working the others have to
bide their time, In order to improve
matters and expedite the transmission
of tlegrams, it has been decided that
the working hours of these combined
offices should be extended and the
number of offices on a line should be
reduced, taking into acecunt the lvad
on the line. I am sure the net result
will be improvement in the services
and also expedit.ous transmission of
the telegrams.

In order to improve delivery of
telegrams, it has been decided that
in the combined offices, where there
are three or more telegrams to be
delivered on an average per day, an
extra ED delivery messenger will be
provided. Hitherto, this was not being
done. The implementation of this
order means that we shall be having
1,500 new ED delivery messangers in
the various telegraph offices in the
country. Besides, we have also decid-
ed that wherever there are 80 or
more telegrams per day between two
stations, a separate direct line shoud
be provided.

We have also decided to introduce
teleprinter service in the combined
offices wherever the number of tele-
grams exceeds 125 per day.

Some hon. Members met me the
other day with knitted brows and
flashing eyes, complaining vehement-
ly against wrong billing or incorrect
telephone bills. Some hon. Member
said that he did not book any trunk
call but yet he got a bill for Rs. 200
or so, Sometimes, it happens. I am
gorry I cannot provide any immediate
solution to this problem, but we have
already invited some consultants from
the United Kingdom to go into the-e
details and make recommendations
for the reorganisation and rationali-
sation of our billing system so that the
bills may be correctly and expedi-
tiously made out. In the large tele-
phone districts like Bombay, Calcut-
ta, Delhi and Madras, thousands cf
bills for local and trunk calls are is-
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sued every month. Mechanisation was
considered to be one way of handling
this large volume of work, and ex-
periment .in this regard is already
being conducted at Calcutta. Its suc-
cess or otherwise is still to be finally
assessed. If this experiment is found
to be successful, we would like to ex-
tend 'it. In the United Kingdom and
other advanced countries they have
got a very large number of telephones
and they say that generally 90 to 99
per cent of their bills are correct and
are done very expeditiously. The
Government isg considering the re-
commendations, and I hope that after
they are implemented—I cannot say
that most of these things will be com-
pletely eliminated—theze things will
at least be reduced very considerably.

Some hon. Members have met me
earlier and pointed out to me that the
telephone directory should be issued
in Hindi also, particularly in the Hindi
regions. By the way, hon. Members
must have seen yesterday in the lead-
ing dailies that they have caid very

good things  about the tele-
phone directory which has
been  published very  recently.

They have said that it is for the first
t{ime perhaps in this Ministry that it
has been done like this.

Accordingly, we have taken a deci-
sion that a certain percentage of the
“Telephone Directories will be printed
in Hindi in Bihar, TUttar Pradesh,
Ruajasthan and Madhya Pradesh and
after watching how the public re-
ceive Directories, further steps will
be taken to increase the percentage.

In this regard, we are also consi-
dering about the publication of the
Telephone Directories in regional
Languages by giving the work to pri-
vate publishers, A final decision will
be taken very soon.

Needles to point out that all deve-
lopment and expansion in the activi-
ties of ihe Posts and Telegraphs
Department and the Department of
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Communications depend on the avai-
lability of funds and resources. Here
comes the rub. What can I do? That
is our difficulty. A very rough esti-
mate was made as to the Jdemands
that are likely to be generated during
the fourth Five Year Plan. You
know how the Planning Commission
has ruthlessly cut down our demands.

Our friends here rightly mentioned
about the need for quarters. I will
ceme to that point later. When we

cempare the position about the quar-
ters, we find that in other ministries
of the Government, 16 per cent have
been provided with quarters. But in
this unfortunate ministry it is only 4
per cent. Ever since I took oqver
charge, I have been trying to step
up the whole thing. Ag I said, that
rub comes in and the Finance Minis-
try say, we cannot provide you with
money? Our idea wasg to provide &
considerably lurge number of quarters
for our workers. I ouite realise that
if a man has no proper place to live
in, we cannot expect him to render
very good service. We have to keep
them contented; it is a human factor
which we cannot ignore. 1 quite
appreciate it.

st T : wAT mre Fy dar At
forerar &t g TRAwr * faw, ger
oA ge
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It anybody Ceserves to resign from
this House, it is Mr. Bagri.

A very rough estimate was made
as to the demands that are likely to
be generated during the fourth Five
Year Plan and it was found that as
many as twenty lakh telephones will
be required by the end of the fourth
Five year Plan. A corresponding
increase will be necessary in the field
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of postal services also. Hon. Mem-
bers are already aware that we have
got a very huge waiting list all over
the country. About 2% to 3 lakhs of
people are waiting for telephones. The
other day .I was told that in Bombay
people are waiting since 1956 in some
areas.

Shri Hem Barua: Very shameful!

Shri Satya Narayan Sinha: No
doubt very shameful. Al] these point
out to the urgent necessity of expan-
ding our resources which, as I said,
primarily depend on availability of
funds. Again this question of fund
comes. Though we are in such a tight
corner I was extremely eager to pro-
vide some concessions. 1 wag rather
tempted to reduce the price of post-
card, it T could, for it would have
carned a warm appreciation from all
round, particularly from the teeming
millions of our country, who may or
may not use other facilities of the
P&T department, bu: surely do use
the postcard. But when I looked into
it, 1 wag surprised to find that even
at present the price we have fixed
for a postcard results in a loss to the
department of Rs. 2,27,82,000. The
cost of handling a postcard is near
about 8 paise.

Shri U. M. Trivedi (Mandsaur): The
<calculation is hopeless; it is wrong.

Shri Satya Narayan Sinha: After
all, if we dismiss all the statistics, we
will be nowhere. Even according to
the international regulations, the
charge of a postcard should be 60 per
cent of the minimum postage chargea-
ble for letters, i.e. the lifafa. As hon.
members know, we charge 15 Paise for
an envelope and 60 per cent of it would
he 9 Paise. We are charging only six
paise. In other words, we have not
decided to go by the international re-
gulations either. According to inter-
national rules the price of a post-card
should be nine paise. Hon. Mem-
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bers also know thal we are running
our postal system in the rural areas
by opening a number of extra-depart-
mental post offices and incurring ap-
proximately a loss of one crore of
rupees. He do not grudge that money.
It is money rightly spent. In the bor-
der areas, even if we have to incur a
loss it is a thing that we must do and
the Government must come forward
to do it.

I am sorry I may not be announcing
any concessions worth the name; still
there are a few measures—humble
things—I am going to take which will
be in that direction, though not actual-
ly being concessions as such. Hon.
Members have very often demanded
that whenever a telegram is sent by
post there should be a system of auto-
matic refund. They would be glad to
know that this suggestion has been
examined and we are going to issue
orders that when posting of telegrams
has to be resorted to and as a result
thereof, Express and Ordinary tele-
grams suffer a delay of twenty-four
hours and forty-eight hours or more,
respectively, the cost of such tele-
gramg after deducting a sum of fifty
paise in each case, representing the
expenditure incurred in booking, de-
livery and other allied works, should
be refunded on the initiative of the
Department. You are not to wait for it
now. You will get back the money
automatically.

The Postal Life Insurance work is
an agency work undertaken on behalf
of the Ministry of Finance. Declaration
of bonus naturally, therefore, depends
on how efficiently we run this orga-
nisation. I am happy to inform the
House ‘that the Postal Life Insurance
has continued to maintain its all-round
progress and has declared bonus for
the period 1960-63, at the attractive
rates of Rs. 23 and Rs 17 per thousand
sum assured per annum for whole Life
and Endowment Assurance policies,
respectively. This is the highest bonus
declared at any time and is also higher
than the bonuses declared by the Life
Insurance Corporation. This will bene-
fit those government employees—of
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course we will not be the recipients of
it—and employees of semi-government
organisations who have taken policies
under the Postal Life Insurance
Scheme.

We do another agency work, of is-
suing broadcas.ing receiver licences.
There has been a demand that there
shou’'d be licances for more than a year
at one time and that it should be in a
a book-form whch can be preserved
properly. At present a sheet of paper
is issued which is very often lost and
issue of duplicate becomes ne:essary.
It has been now decided that this li-
cence will be issued in the form of an
attractive book from the midd'e of
this year. Aliso the fee will be realised
in the shape of special stamps of
which an attractive series is being
brought out. Licence can be renewed
for more than a year up to five years.
A concession will be given for the issue
or renewal of c2rtain types of li-
cence for a period of more than a
year. All these measures will result
in better and improved service and
also are anticipated to effect conside-
rable economy in overall expenditure
in the renewal of licences,

Some hon. Members have raised
points regarding staff quarters. I have
a'ready dea’t with that point.

I would like to make some announ-
cements. During the last four days,
two 100 lines Automatic Teleprinter
Ex~hanges (Telex) have been commis-
gioned—one at Coimbatore and the
other at Kanpur. Another 100 line
te'eprinter exchange is planned to be
brought into serv'ce today at Nagpur.
Within the next ten days, another 100
line teleprinter exchange will be open-
ed at Secunderabad. Tt will be recnlled
that teleprinter exchanges are already
working at Delhi Bomhav, Calcutta
and Madras since June 1963,

An hon. Member: What about Bho-
pal?

Sh-i Satva Naravan Sinha: Bhnpal
is going to get a PMG Circ'e very
soon.
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We are also proposing .to: open:come
munity.centres in large P & T colono-
ies to prompt the spirit of co-opera=-
tion and .community development
amongst the employees and their fami=
lies and to impart training in useful
arts and crafts.

We have eight full-time P & T dis-
pensaries already fun-tioning. We
propose to open a di-pensary at every
station where one thousand or more
employees live.

For treatment of the employees
suffering from TB we have at present
180 beds reserved in various hoispitals
at a cost of Rs. 425 lakhs. We are
thinking of constructing departmental
TB wards attched to reputed TB hos-
pitals. To begin with, one such ward
in each of the four 'main zones, that
is, East, West, North and South will
be constru-ted at a cost of w=about
Rs. 756,000 each. Five holiday homes
exist at present. He propose to add
five wmore. '

Hon. Members are aware that in
P & T we have a gcheme for award-
ing scholarships for technical and non-
technical eduzation of the meritorious
children of the employees. The
scheme started with 200 scholarships
for technical education and fifty for
non-te-hnical. Ipn 1964-65 th» amount.
in this regard would be Rs. 4.25 lakhs.
The demanq for technical education
has be=n increasing. It has, therefore,
been decideg to allot fifty more tech-
nical scholarships.

Before I conclude, I would like to
set at re-t a controversy ragarding:
shifting of the Office c¢f the Postmas-
ter General from Nagpur. We have:
already taken a decision in regard to:
shifting of the headaquarters of the
Centra' Circle from Nagpur to Bhopal.
I have personallv moved in th- matter,
discussed it with the Ch'ef Minister
regarding accommodation etc. and
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after necessary accommodation for
office and staff is made available this
shifting will take effect. For Nag-
pur we have under consideration the
opening of a P. & T. Training Centre
8o that our ‘building may be utilized
and the importance of Nagpur, which
is feared to be reduced, may be
somewhat kept up. In fact, I had a
long discussion about this with the
Chief Minister of Maharashtra and he
went back satisfied when 1 gpoke
about this. When they get this train-
ing centre they will forget that the
PMG’s office has gone away from
their place.

Then, our revered friend, Dr. Aney,
made a point which I cannot over-
look about the contribution to the
general revenues. This should have
been given effect to from 1935. Since
then, it was done on an ad hoc¢ basis.
Now we have taken a decision and
the percentage has also been flxed.
Because, already there is a deficit or
arrear of Rs, 23 crores. We hope that
gradually we will be able to cover it
up. It is a very nice guggestion. We
have already taken steps in this re-
gard and we hope to do something
better later.

) Then, most of the points raised by
other hon. Members are of a local
nature.

st I R g ) sfor
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Shri Satya Narayan Sinha: I have

already announced that it will be
done.
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Shri Satya Narayan Sinha: If I
have not touched some of those points
it does not mean that I have over-
looked them. I wijll lock into each of
the grievances or complaints voiced
or ventilated by hon. Members on
the floor of the House.

st amf : wF F I 99 AT
F 97 a% | FrEmaag 9|

Shri Satya Narayan Sinha: We shall
lock into them and do all that is
feasible and possible.

Before I resume my seat I would
like wth your permission to express
my grateful thanks to a'l the officers
of my department and the workers
who, ever since I have taken charge,
have given me co-operation in abun-
dance, and I have no doubt that with
their unstinted co-operation we will
be able to acquit ourselves much bet-
ter next time.

Mr. Speaker: After the speech of
the hon. Minister, I think, all the cut
motions are withdrawn,

Shri Narendra Singh Mahida: Sir.,
I want a definite assurance from the
hon. Minister. I have twice or thrice
raised the matter in the consu'tative
committee a'so about the issuing of
stamp in memory of late Sardar Patel.

Shri Satya Narvavan S'nha: I have
announced about that.

Shri Narendra Sineh Mahida: What
about Vithalbhai Patel and Siyajl
Rao Gaekwad?

Shri Satya Narayan Sinha: Please
wait.

Shri Narendra Singh Mahida: How
long?

Mr, Speaker: I take it all the cut
motions are withdrawn,

All the cut motions were, by leave,

withdrawn.
Mr. Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
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the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March, .
1966, in respect of the heads of de-
mands entered in the second col-
umn thereof against Demands Nos.
101 to 105, 148 and 149 relating
to the Department of Communica-
tions.”

The motion was adopted,

16.52 hrs.

MINISTRY OF EXTERNAL AFFAIRS

Mr. Speaker: The House will now
take up Demands for Grants relating
to the Ministry of External Affairs.
Five hours have been allotted for this.
Those who want to move their cut
motions may do so within 15 minutes.

DEMAND NO. 22—TRIBAL AREAS

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
13,48,07,000/- be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Tribal Areas’.”

DeEMAND NoO. 23—EXTERNAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 15,69 36,000|- be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st dav of March, 1966, in respect
of ‘External Affairs’.”
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DeMAND No. 24—OTHer RevEnvur Ex-
PENDITURE OF THE MINISTRY OF Ex-
TERNAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
7,21,16,000/- be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Other Revenue Expenditure
of the Ministry of External
Affairs’.”

Demanp No. 119—Carprrar OuTLAY OF
THE MINISTRY OF EXTERNAL AFFAIFS

Mr. Speaker: Motion moved:

“That a sum not exceeding Rs.
1,25,00,000|- be granted to the Pre-
sident to complete the sum ne-
cessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Capital Outlay of the Ministry
of External Affairs’.”

Shri M. R. Masani (Rajkot): Mr.
Speaker, Sir, I wish to speak in sup-
port of my cut motion No. 7 on the
order paper which refers to the failure
to take adequate steps for the defence
of India’s security and vital national
interests which are involved in the
defence of Malaysia, South Vietnam
and Laos against Chinese Communist
backed aggression.

I would like to start by inviting hon.
Members to undertake what the
French call a tour d’horizon, that is,
a view of the horizon. Let us look
around our frontiers and see in what
condition and in what neighbourhood
we find ourselves. On our West, we
find that our relations with our
neighbour Pakistan, have deterlora-
ted—a most unfortunate condition.
When we turn to the north, we find
the Himalayan heights occupied by
the Chinese Communist invaders who
have not withdrawn from our territory
and who do not look like withdrawing





